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THE MINISTER OF FOOD AND AGRI-
CULTURE (SHRI FAKHRUDDIN ALI AHMED): 
The only thing which I would like tu point out is 
that these difficulties have heen brought to our 
notice and we are taking necessary action so far as 
the movement of food grains from one place to an-
other is concerned. It was explained the other day 
that there has been some difficulty in movement 
because of the hold up of the wagons in West 
Bengal. We are continually having discussion with 
the Railway Ministry to see if we can improve the 
movement of these wagons. 

So fat as procurement of foodgrains by the Food 
Corporation of India is concerned, I may inform the 
House that we have already procured about 30 lakh 
tonnes of wheat. Our target for this crop is 40 lakh 
tonnes, and we still have for procurement the whole 
months of June and July. It is expected that we shall 
be procuring much more than the target which we 
have fixed for this purpose. I also know the 
difficulties felt by some of the cultivators. We shall 
look into these difficulties and see in what extent we 
can help them. 

THE DEPUTY CHAIRMAN: The House stands 
adjourned till 2 P.M. 

The House then adjourned for lunch at 
thirteen minutes past one of the clock. 

The' House reassembled after lunch at 
two ot the clock, MR. DEPUTY 
CHAIRMAN in the Chair. 

THE  BUDGET    (GENERAL),   1971-72 
{General  Discussion)—continued. 

SHRI A. P. CHATTERJEE (West Bengal): Mr. 
Deputy Chairman, Sir, the Budget which has been 
placed before us onlv fulfils the promise that the 
Prime Minister made before the annual conference 
of the Federation of Indian Chambers of Commerce 
and Industry in April this year. Immediately after 
the mid-term elections, Mrs. Gandhi had an 
occasion to address that annual conference and at 
that annual conference, she made some plain-
speaking. Naturally, before the industrial magnates, 
the Prime Minister ot India particularly belonging to 
a party which certainly is capitalist-oriented, has to 
make some plain-speaking. After all, it was not 
meant for consumption by the public. As far as the 
public are concerned, naturally the Prime Minister 
will only talk about socialism. But when she came to 
the meeting of the industrial magnates, she was 
frank and she said to these industrial magnates in 
April this year that the industrial magnates should 
not regard the Government as their adversary, but 
should regard the Government ;is their friend. Not 
merely that, the Prime Minister also told them that 
80 per cent of the economy of the country was in the 
hands of private capitalists and the Indian Govern-
ment had intruded into only 20 per cent of the 
economy. And the Prime Minister assured the 
private capitalists that that 80 per cent would not be 
touched at all. The only thing that she advised them 
was that as far as the question of distribution was 
concerned, well, they might have a fresh look at the 
problem so that the people might be less 
discontended. That is what the Prime Minister said 
to the Federation of Indian Chambers of Commerce 
and Industry at its annual conference. She assured 
them that she was not going to trespass on the sacred 
domain of private capitalism. She also told them that 
the Government was not their adversary but only 
their friend. 
Sir, as far as the present Budget is concerned, as I 

have already said, it is fulfilment of the promise that 
Mrs. Gandhi made to the annual conference of the 
Federation of Indian Chambers of Commerce and 
Industry, whatever drum-beating may be done about 
this Budget being a socialist Budget. Well, even the 
Finance Minister has had to admit that socialism 
cannot be brought about through one Budget. But then 
the question arises whether this Budget which has been 
placed before us has even a shade of any socialist idea 
or thought. Sir, we can see from this Budget that the 
rich have not been I   taxed at all. In a Budget where 
the revenue 
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receipts on account of various taxes amount to about 
Rs. 3,41)0 crores, the proportion of direct taxes on 
tire rich is only Rs. 37 crores. As far as estate duty is 
concerned, it comes to Rs. 7 crores; and wealth-tax 
comes only to Rs. 30 crores. Who are the main 
contributor!) to the present revenue income of the 
Government of India? Mainly it is the population of 
India, the common people, who have been indirectly 
taxed on many items of goods. In a revenue Budget 
of Rs. 3,100 crores we find that about Rs. 2,000 
crores are realised from only excise duties. I am not 
talking about import duties, mainly customs duties 
which arc a form of indirect taxation. About Rs. 
2,000 ( K i n s  are realised from Union excise duties. 
And these Union excise duties have, as everybody 
knows, fallen heavily on indirect consumers of 
goods. It has been said that the Union excise duties 
have been imposed upon goods which are not very 
much used by the p u b l i c .  At least that impression 
is being created. But if von look through the details 
of the Budget vou will find that soap has been taxed, 
medium cloth has been taxed, coarse cloth has been 
taxed, cigarettes have been taxed, readymade 
garments have been taxed, all these things have been 
taxed. It h;is been stated, with some amount of not 
q u i t e  well-placed humour, in the Finance Minister's 
Budget Speech—the Finance Minister has tried to 
say—"Well, as far as cosmetics are concerned, we 
do not knov whal they contribute to the pace of the 
economy of India."-—l i p s t i ck s  and all that have 
been laxed—as if nothing else has been laxed. Very 
important items of household goods like pressure 
cooker which is a must in every household now, 
particularly in those households where women are 
working members of the family, have also been 
taxed. You know-that as far as the question of typing 
is concerned, typewrit ng ribbon is a verv necessary 
thing nowadays, even in the life of the rural folk, for 
typing out documents, for typing out applications, 
for typing out anything, and we find that typing 
ribbons have also been taxed. Now, this is the way 
under which taxation has fallen. And vet we are 
being told that mostly taxes have fallen on those 
goods which arc not consumed by the public. It has 
been stated that there will be some marginal increase 
in tax as far as cigarettes are concerned. The Finance 
Minister has tried lo give some advice to the 
smoking public saying that smoking is not good for 
their health and all that. But it is everybody's 
knowledge that as far as working people are 
concerned, thev smoke cheap tvpe cigarettes for their 
recreation and by way of having something to relieve 
the icnsion and distress under which they have to 
live their lives. But as has been stated on the floor of 
this very House, cheaper varieties of cigarettes also 
have not shown anv marginal increase, but have  
shown     considerable  increase   in   the 

Union excise duties. And whal about import duties? 
Import duties have fallen on machinery, on 
agricultural machinery, poultry machinery, on 
chemicals, on drugs, on medicines, these import 
duties falling on drugs, medicines, agricultural 
machinery, agricultural tractors even which are 
imported from outside, will naturally increase the 
prices of agricultural goods and the common man 
will suffer. But then the socialist Government has 
never thought of taxing the nouvcuu riche in the 
rural world, the feudal elements, the nco-farmers 
who have earned a lot due to the so called green 
revolution. As far as their incomes are concerned, 
their incomes arc untouched. Now, Sir, the tax 
structure of the entire budget actually shows that the 
government is more interested in squeezing out 
money from the poor than getting it from the rich. 

We have been told about wealth tax and all that. 
As far as personal wealth tax is concerned, I have 
already said that this does not come co more than 
Rs. 30 crores. Such is ihe great amount of tax 
w h i c h  they hope to i e c e i \ e  from the wealth tax. 
Even then an i n d i v i d u a l  can accumulate 
unlimited wealth. There is no limit to that. But what 
about i lie gross talk of gross assets which the non-
governmental companies have accumulated 
Detween the f i r s t  I'lan and the Fourth Plan? The 
non-government private companies have increased 
their wealth from 1,400 crores of rupees to 5,000 
crores of rupees. This is the wealth of the non-
government companies. And they are talking about 
the wealth of private persons. What about this 
wealth of the corporate sector and non-
governmental companies? As far as this wealth is 
concerned, that remains untouched. This is the po-
sition as far as the budget is concerned. 

They have been bragging and boasting that 
personal income has been put in such a fashion that 
a person cannot amass much and he c a n n o t  have 
much by way of personal income per year. All this 
is rubbish and nonsense. I can quote to vou the 
figures g i v e n  by N i c h o l a s  Raldor as early as 
10(i3 or 1964. Mr. Kaldor at that time said that Rs. 
200 to Rs. 300 crores by way of income-tax are 
evaded every year. What about tapping all these 
resources? How do we get round evasion of 
income-tax? It comes to Rs. 200 to Rs. 300 crores. 
There is not even a whisper of it in the budget. How 
to make these persons pay income-tax to the extent 
of Rs. 200 to Rs. 300 crores every year which are 
being stolen, so to sav, from the public budget by 
these black-marketeers and all that. 

The Wanchoo committee report has not been 
published. The Blitz has quoted from thai 
unpublished report. Something has percolated to 
them and according to them the report said that 
there are Rs. 2,000 crores of black money in 
circulation. Nothing has 
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[Shri A. P. Chatterjee.] been said about that also 
in the budget. Nothing has been said in the 
statement ol the Finance Minister .is to how to yet 
hold ol Lhese Rs. 2,000 crores of money which are 
in circulation. 

Coming nearer to the budget, 1 may say that as 
1.11 as 1970-71 is concerned, income-tax 
authorities have themselves said that there 
are arrears ol Rs. 731 crores of indirect taxes. The 
income-tax authorities have published a list of die 
big business houses w h i c h  have not vet paid these 
Rs. 731 crores Eor 1970-71. llnv have published the 
names of tin se houses and the names arc: co i i in ion  
knowledge. Thev advertise their names. I he 
government is absolutely silent. They have not tried 
to tap those resources. There is no attempt to realise 
those arrears from those persons who are not 
paving, apart from the black money in circulation 
and evasion of direct taxes. 

This is the state of the socialist budget. It is 
q u i t e  natural that the'Prime Minister has a secret 
a c c o u n t  with the Stan liank of India and by 
telephone call she can get . . . 

(Interruptions) 
THE MINISTER OF STATE IN HIE 

MINISTRY OF FINANCE (SHRI K. R. 
GANESH):   I object to this. . . 

SHRI   A.   P.   CHATTERJEE:   Bv   mere 
telephonic talk . . . 

(Interruptions) 
What can we expect in a country like this? 
MR.   DEPUTY  CHAIRMAN:   Please  do 

not bring in that . . . 
SHRI A.  P. CHATTERJEE:   The  Prime 

Minister has it. It is common knowledge. 

 
SHRI A. P. CHATTERJEE: Sir, it is public, 

money. 
(Interruptions) 

MR. DEPUTY CHAIRMAN: We: have already 
discussed this in the House and the hon. Minister 
also replied to all the points. 

SHRI A. P. CHATTERJEE: Il is in the public 
knowledge that b\ telephoning only Rs. (30 lakhs 
can be got. How can vou get this unless there is a 
secret account? So, Sir, 

it is a question of collaboration and collusion 
between die Government and the big business, the 
black money hoarders, and there is the collusion 
and  there is the combination. 

Sir, in a revenue budget of Rs. 3,100 crores, what 
is the contribution of direct taxes:- Rs. 27 crores. 
And, what is the contribution of induce L taxes ,  
namely, the ex-rise d u t i e s?  Rs. 2.000 crores. Sir, 
it is Rs. 2,000 crores and again if you add the 
import duties to it, that is to say, if you add it in the 
indirect d u t i e s ,  it will tome to two-thirds of the 
r e v e n u e  budget so that the two thirds of the 
revenue budget is borne by the common man and a 
mere pittance of Rs. 27 crores or Rs. 7 crores or Rs. 
30 crores is borne by the big business. What is the 
amount that thev get from Gift Tax? A beggarly 
sum of Rs. 2 crores. From the wonderful Gift Tax 
they can get only Rs. 2 crores from the rich; from 
the wonderful Wealth Tax they can get only Rs. 30 
crores from the rich; and from the wonderful Estate 
Duty, well, they can only get . . . 

SHRI BHUPESH GUPTA (West Bengal): Your 
argument is all right. But you are making a 
s tat is t ical  error. This Rs. 27 crores is the addition 
as against the previous Rs. 231 
c i ores. 

SHRI A. P. CHATTERJEE: P-ul I am talking 
about Ibis budget. It may be, Sir, ili it thev have 
been paying 50 per cent of t h e i r  income. But. 
t a l k i n g  about this budget, whal is 'he proportion 
of direct taxes to the revenue budget of this year, 
that is, 1971-72 ami whal is the' proportion of the 
ind i rec t  taxes to tin revenue budget of this year? 
1 hal i-- what I am asking .  Sir, thev are not 
i c a l i s : n g  (lie Rs. 731 crores of direct tax arrears 
which au -.till outstanding from the big business 
houses up to 1970-71. Sir, this is the n a t u r e  ol  the 
socialist budget. 

Sir, it; doe:s not end here. Then, there is the deli'it 
financing. After squeezing the pockets of the 
common man, after raising the taxes on all kinds of 
consumer goods, the F in an c e '  Minister has 
blandlv said that Rs. 220 crores will still be deficit. 
Where will this money come from? This money will 
come from certainly printing notes at the Nasik 
P r i n t i ng  Press and bv printing notes at the Nasik 
Pre:ss if you (ill up this Rs. 220 crores, vou tan 
easily imagine, Sir, that there will be inflation and 
there will be further rise in prices. As far ns the rise 
in prices is eon cerned, il is common knowledge 
that in the la'st decade the prices of all commodities 
have increased bv 80 per cent and in 1970-71 alone 
the prices have increased by 5.6 per tent over the 
preceding vear, that is to sav, 1900-70 and it is 
q u i t e  clear that as far as deficit financing is 
concerned, the prices will further Increase this vear 
also and this deficit financing of Rs. 220 crores is 
not the entirety 
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ill il, because in the budge! they base alio tateel only 
Rs. 60 uorcs lor the refugees from Bangla Desh. But 
we arc quite sure, Sir, that the stream of refugees is 
still coming and even the Prime Minister herself at 
one moment said that a six months the amount that 
will be spent will come to about Rs. 000 crores 
apart from any aid which we m,i\ be getting from 
the different countries of the wuild by falling down 
on bent knees before them. Well, even Caking all 
these things, I can tell you, Sir, that there will be a 
heavy deficit as far as this year is concerned be-
cause of the expense!) on the refugees who have 
come liom Bangla Desh and that means further 
deficit financing, that means a further rise in prices. 
And, who is to be blamed and who is to be thanked 
for the refugee in-Hex? Certainly the Indian 
Government. The Indian Government played with 
the t h i n g .  the Indian Government thought, "Let 
the Bangla Desh liberation take its course", and thev 
will give Lip-sympathy onl) and after the Bangla 
Desh people get their liberation the Indian 
Government will say. "We gave lip-sympathy to 
you and therefore, we will expect   some  
consideration  from  you". 

J hat was the advantage that the I n d i a n  
Government wanted to reap. We said here on the 
floor of the House repeatedly, "If you really mean to 
do any help or rendei any assistance to the Bangla 
Desh liberation movement, give im nediate 
recognition to lh< Bangla Desh Government". But 
then thev were looking to the United States GovernJ 

n ten t :  thev were looking to the Sov ie t  Union: 
thev were thinking of China. Why? Has this 
Government not got backbone of its own? Can't this 
Government think on its own? Has all its thinking to 
be done by other Government? While thev were 
t h i n k ing in the air-conditioned chambers of the 
Prime Minister, the Finance Minister and the 
Defence Minister, what has happened is that this 
Bangla Desh problem took an acute ' turn and 
streams o refugees have been coining in, and already 
48 lakhs have come into West Bengal. The whole 
economy of West. Bengal is tumbling down and, for 
that matter, the whole economy of India is threatened 
to come down. 

Sir, how can we expect this Indian Government to 
take an independent stand? I was looking at the 
budget, and I find that as on 31st March 1972, the 
public debt of India will rise to R^. 15.000 crores—
more than Rs. 15,000 crores. More than Rs. 7,000 
crores is the amount of foreign loans. And a lion's 
share of this Rs. 7,000 crores is borne by the United 
Slates of America. Sir, out of this Rs. 7.000 crores 
or so of foreign loan, we owe more than Rs. 3,000 
crores to the U.S.A. Or it is about Rs. 4,000 crores. 
So. our entire economy is mortgaged to outsiders. 
Our entire economy is mortgaged to the capitalist 
countries. Of course, there are some loans from the 
socialist countries; but 

the proportion is very small. Well, look at it: 
Hungary, Bulgaria, Romania. . . .04 crores, every 
one has given. But the main loan is from the United 
States and the other capi ta l is t  countries. We have 
actually mortgaged our country to them. So much 
so, look at the revenue budget. You will find that 
Rs. 648 crores have to be spent on Debt Set 
v i c i n g .  In the Capital budget we find that we are 
t a k i n g  about Rs. 530 crores or so from the 
foreigners as foreign assistance. But we find that 
ottt of that we have to give by way of repayment of 
loan—I am just giving the figure—Rs. 210 crores. 
As far as internal borrowings are concerned, the 
gross borrowings aro Rs. 508 crores. But we have to 
re pay Rs. 332 crores. So, whatever we give to the 
Government will have to be spent bv the: 
Government by way of repayment of loans and  
Debt servicing. 

Sii. this Government i^ a Government which, to 
all i n t e n t s  and purposes, is a bankrupt 
Government; it has no finances and it cannot raise 
anv finance, except from the common man. It 
cannot touch the rich and it is taking the entire 
economy into a blind alley. 

Sir,  look at the private sector.  It is eom- 
i .... I knowledge that as far as the industrial 
production is concerned, only half of the industrial 
capac-i lv  is being utilized; half of the industrial 
capacity remains unutilized. Why is that so? Why 
can't the Government put its foot down and ask 
these big businessmen to utilize all its capacity? 
why can't you do so? 

Because it has not the capacity to do so. \ller all, 
Sir. you know that in a capitalist country, where the 
monopolists rule the ioust, the monopolists will 
always have— litis is the economic law—the 
monopolists cvill always have production below the 
optimum level because, unless thev keep production 
below the optimum level, thev cannot have 
optimum profits. Therefore, it is the law of 
capi ta l ism that production will be less i ban 
actually could he got if all the production capacities 
are ut i l ised the more so in India because, in India, 
the capitalist are a moribund capi ta l is t  class. It is 
a moribund capitalist class and it has no future and, 
therefore, this capitalist class, which is moribund, 
which is decadent, which has no fit ture, it has to 
keep its production below the optimum level. 
Government is siding with this capi ta l i s t  class 
and Government is not also t o u c h i n g  it as tar as 
R0 per cent of the economic field is concerned 
which is entrenched in bv the private capitalists. 
This 80 per cent will not be touched bv the 
Government. So, bv giving that assurance to the 
Federation of Indian Chambers of Commerce and 
I n du s t r y    and   the   industrial    magnates,   the 

    Prime Minister has committed herself to this that if 
the capitalists and monopolists do not utilise the 
industrial capacity of the country 
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[Shri A. P. Chatterjee.] to the full, Government 
will not do anything. Sir, we used to hear so much 
before the midterm election that monopolies will be 
curbed, that monopolists will be put in their place. 
These were the slogans which we used to hear. And 
again, when Mrs. Gandhi used to tour the country 
during the raid term election, she used to say, 
"Strengthen my hands so that I may give you my 
blessings, so that I may curb the monopolists." But 
look at the Presidential speech at the beginning of 
the Budget Session this year after the midterm 
election. No whispei against monopoly this time, 
because the elections were over now. 
Therefore,"that was meant to be consumed by the 
public. Therefore, when the elections are over and 
when tihe has got a comfortable majority, how 
could they say that? When the mid-term elections 
are over then, naturally, there cannot be any 
whisper against the monopolists. 

SHRI PREM MANOHAR (Uttar Pradesh): They 
base financed them in t h e i r  election Contests. 

SHRI A. P. CHATTERJEE: Sir, the monopolists, 
as the hon. Member says, base also helped Mrs. 
Gandhi a lot in financing the election machinery, in 
greasing the election machinery and making it 
smooth and perfect. So, Sir, this is the situation. 
Therefore, how can it be called a socialist Budget? 
Is it a socialist Budget when we find that the private 
industrial sector is still entren< bed in 80 per cent of 
the economic field? Is it a socialist Budget when we 
find that the industrial big business houses are 
cornering the income-tax daily and are hoarding 
Hack money and that cannot be brought into the 
common pool and that cannot be taxed? Is it a 
socialist Budget? Sir, when we find that 50 per cent 
of our economy is mortgaged to foreign States and 
foreign countries, is ii socialism? Is there any shred 
of socialism in this Budget, Sir? Alter leaving out 
Rs. 731 crores of direct taxes which are the arrears, 
they are now proposing more taxes upon the 
consuming public. And we still are led to believe 
that this is a socialist Budget. 

Sir, as I have been saying, the economy of our 
country is in a very bad shape. And what with 
foreign loans and the debt servicing charges and 
what with our rising unemployment figures, I do not 
know how actually we can gel out of this rut unless 
this Government, which is governed by the rich, 
which is governed In the capitalists, is completely 
thrown out by the toiling people of India. Unless 
this is done, there is no other way out. Sir, look at 
the staggering unemployment figures. We began 
with 3.3 million unemployed at the beginning of the 
first vear of the Plan. And now- what is the posi-
t ion?  What is the number of unemployed? 12.4 
million unemployed at the present dav. Sir, as far as 
the seventies are concerned, it 

is known that during the first half of the seventies 
the figure of unemployment will rise l• > 50 lakhs 
every vcar, and in the second-half of the seventies 
the figure of tin-employment will rise by 65 lakhs 
every year. therefore, if you calcu la te  it, you will 
find, Sir, thai by 1980 tin- figure of unemployment 
will rise to 65 million. And that will be a staggering 
figure of unemployment. Ihe unemployment figure 
is r is ing and we are now being told that this is a 
socialist Budget. 

Finally, Sir, I will say this that the Prime Minister 
and the Government are trying to shift the burden 
on to the common people. The other day, Sir, there 
was tire conference of the trade union 
representatives called by the Prime Minister. And 
the Prime Minister said to them, she had the cheek 
and Ihe arrogance to sav that the trade unions must 
sec I hat the workers produce more. 

I have the figure from 1951-52 to 1964-G5 and 
from that figure I find that the workers have 
produced in the country 2.3 times whereas the 
workers' wages rose only by 76% But that 76 per 
cent is also on illusory figure because if vou leave 
out deficit financing, if vim leave out inflation, then 
the workers' wages rose only by 25 per cent 
whereas the workers' production—the produc-lion 
which the workers gave to the country— wis 2.3 
times. This is the production given In die workers 
and in exchange of that they ha\c been fleeced and 
they have been starved, and eel Ihe Prime 
Minister—the socialist Prime Mini-' ; of India—
says that the workers must pmduce more. Not time 
to get the black money from the monopolists; not 
time to gel these Rs. 731 crores of direct taxes 
w h i c h  obviously and admittedly they have not 
paid; not time to see that they do not evade these 
taxes. Sir. this is the character of the Budge I. 

SHRI AKBAR ALI KHAN (Andhra Pradesh): 
Mr. Deputy Chairman, Sir, I heard with great 
attention and respect the speeches of ihe Opposition 
leader, hon. Mr. Gurupadaswamy, hon. Mr. 
Bhandari, hon. Mr. Sardesai and last but not the 
least, hon. Mr. Chatterjee. 

SHRI BHUPESH GUPTA: Part of the time you  
were sleeping. 

SHRI AKBAR ALI KHAN: In addition to whal 1 
have in sav I have to reply to some points of my 
friend, Mr. Chatterjee. So, pha-.e do not disturb me. 

Sir, I have no hesitation to say, after hearing my 
esteemed f i i e n d ,  Mr. Chatterjee, also that the 
Finance Minister has made an earnest endeavour in 
the direction of a socialist society. I do not sav and I 
do not think my friend expects that in a Budget the 
socialist society will be formed or garibi  hatao will 
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come in. If that is his idea then I am sorry for it. We 
do not claim, we do not say that we have done 
everything that we have promised. 

SHRI RAJNARAIN: Yon have done nothing. 
SHRI AKBAR ALI KHAN: But we have taken 

substantial steps in lire right direction which I will 
show. 

The other thing that I would like to say before I 
come to some of my points is, mv friend Mr. Chatter 
jee referred to the Address of the Prime Minister to 
the industrialists. Sir, I also have read the speech and 
I t h i n k .  so far as I remember, she said that we will 
follow the policy—the Resolution that the 
Government and Parliament have passed— regarding 
this mixed economy, and in view of that does my 
friend think thai the lands of millions of farmers will 
also be taken? According to communism it may be 
right. Does my friend think that the property of 
thousands of small traders—similarly there are many 
occupations, many professions of a very small nature, 
very moderate nature; certainly they comprise 80 per 
cent—should also be taken? If my friend thinks that 
mv Government has declared that all should be 
nationalised, he is mistaken. That is not the policy of 
my Government. My Government believes in mixed 
economy and that important sources of revenue 
should be under the control of the Government. That 
is our main theme and having that in mind if she said 
anything I think she is absolutely in consonance with 
the declared policy of this Government and  my 
party. 

 
The other thing my friend said was that the taxation 

has fallen on the poorer sections. There I would 
remind him, let us take the complete picture. Without 
going into details, because I know my time is limited, 
the Income-tax was 93 per cent before this Budget 
was introduced. Now it is 97.5 per cent. Similarly, in 
Wealth Tax there was an exemption to the extent of 
Rs. 2 lakhs. Now that has been reduced to Rs. 1 lakh 
and if the income is more, that also will be included. 
So far as Corporate Taxes are concerned after 15,000, 
15% surtax has also been levied. I do not say that this 
exhausts it and this makes it an absolutely last step in 
the direction of a socialist society but to say that 
nothing has been done and this is not a socialist 
Budget or that this is anti-people Budget, I 
respectfully submit, is absolutely unfounded Now he 
referred to the arrears collected. I would briefly sav 
that in 1906 07 Rs. 02.76 crores were collected, in 
1967-68, Rs.  100.52 

crores were collected, in 1968-69 Rs. 110-52 crores 
were collected, in 1909-70, Rs. 129.75 crores were 
collected and in 1970-71 Rs. 159.61 crores were 
collected. 1 do agree that still more is to be 
collected but the difficulty is that has also been 
explained before—that in many cases the 
Government is proceeding against them but they 
have approached the High Courts and obtained stay 
orders. So taking all this I do not think any fair-
minded person can charge the Government that it 
has not been doing what it should do to realise the 
arrears. 

So far as evasion is concerned, there is no doubt: 
there is evasion and as promsied by the Finance 
Minister, several steps are being taken. One of them 
is this. They are bring ing 2 or 3 measures to control 
these. One is. they propose to change the Foreign 
Regulations Act so that the evasion may be further 
tightened. Regarding documents, if somebody sells 
property and undervalues it, they ate going to bring 
in legislation saving that the property will be taken 
over by the Govt, on that value which is exhibited in 
the document. "I hey also propose to bring in other 
measures so that it may be controlled. Mr. 
Chatteijee and others said that the Finance Minister 
has left the rural income absolutely scot-free. I think 
those who have studied the Constitution will realise 
that so far as rural income is concerned, it is not 
within the purview of the Centre. Still I am glad that 
one step has been taken in this direction, that is, 
tractors have been taxed and the Finance Minister 
also assured in his speech that he will start a 
dialogue with the State Finance Ministers to see that 
the rich peasantry is also brought under the scope of 
taxation. What else could he do? 

Now, Sir, so far as indirect taxes are concerned, it 
is true that the new levies have affected the power 
sections especially in the case of certain items like 
maida for instance and to some extent coarse 
cloth—and I would agree with him—things like 
pressure cookers . . . etc. They have adversely 
affected and I do . . . 

SHRI K. R. GANESH: Not pressure cookers. 
SHRI AKBAR ALI KHAN: . . . appeal to the 

Government and to the Finance Minister to have a 
rethinking on this matter and to see that the tax on 
maida and caorse cloth is removed. That is very 
necessary. Let me tell the Minister of State for 
Finance that I think the whole Parliament is agreed 
on this question and he will have to take the matter 
seriously and he will have to yield. He is working 
under Parliament and if Parliament with one voice 
says that these are the articles on which if duty is 
levied there will be an adverse effect on the 
common man. then any democratic Government, 
any democratic Finance Minister will have to bow 
down to the will of Parliament. 
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SHRI N. G. GORAY (Maharashtra): Sir, it 
appears to be a sham fight; it seems that the 
Finance Minister has already decided  to take it off. 

SHRI AKBAR ALI KHAN: I think, Mr. Goray, 
yon must be happy. It was because Mr. Ganesh said 
something. Whether it is because of your support or 
our urging, lei us share it; I do not grudge the credit 
to you because  you  are also of the same opinion. 

THE MINISTER OF STATE IN THE DE-
PARTMENT  OF  PARLIAMENTARY   AF 
FAIRS (SHRI OM MEHTA):  We can have a 
Committee of Inquiry to find this out. 

SHRI AKBAR ALI KHAN: Now, just a word or 
two. My friend, Mr. Gurupadaswamy—I am sorry 
he is not here—I should say be spoke less (in the 
Budget but more on the performance of the 
Government. He is entitled to do so; I do not say that 
when we are discussing the Budget we cannoi 
discuss the performance of the Government but so 
far as taxation and Government's policy on that is 
concerned, lie said very little.' And if he had said 
that in certain sectors or in certain branches the 
Government has not done well, I would have wel-
comed it. Even in his speech he recognised that so 
far as food articles were concerned, they were 
according to the targets; so far as pulses are 
concerned the position is difficult and so far as cash 
crops are concerned, there also is difficulty. But for 
a person who has not only been on this side but who 
has been in the Government to make a wholesale 
condemnation of the Government and to say that 
during the two years it lias not done anything is un 
fair and I can only say that I am surprised at   it. 

Coming to the industrial side also he said it has 
failed. Sir, in Hindusthan Machine tools. Oil India 
and in a number of such organisations—and I would 
parti-( u l a r l y  refer to small scale industries which 
coyer one-third of the industrial field—we have not 
only invested Rs. 1,700 crores but we have given 
chance for self-employment to 17.000 people. When 
you want to criticise vou do it; we welcome it 
because thai is really the essence of democracy, but 
if vou make a wholesale condemnation and say that 
the performance has been nil I think it may be good 
for a debating so ciety but I feel it is not the right 
thing to say in Parliament for Members who are 
responsible  leaders of the Opposition. 

 

 
refer to two or three points. One is about 
unemployment. So far as unemployment is 
concerned, I fully share their concern. I t h i n k  in 
my own humble way I have been at it lot the last 
two or three years. The situation is serious 
especially among the technical and the educated. 
Now the Government has come out with a scheme 
of Rs. 50 crores for (he rural area and Rs. 25 crores 
tot the educated anil the technical Who are 
unemployed. I welcome it but I do feel it is a very 
inadequate amount com pared to the magnitude of 
the problem. I would like the Government to have a 
rethinking and increase the amount, but the more 
important t h i n g  is this. Now, we have   got  nine  
months  more. 

 
SHRI AKBAR ALI KHAN: For this year. Nine 

months of this year remain. I enjoy the joke. Now, I 
want to know what are the schemes of the 
Ministries. What are the schemes of the States? I am 
afraid that even this amount may not be spent pro-
perly. This, I think, should be taken seriously. I 
suggest that a Committee consisting of the Prime 
Minister, the Finance Minister and the Labour 
Minister should be formed at this sage. Similar 
committees should be formed in each State to see 
that the schemes are implemented. There are a 
number of schemes. I know it, but they are not put 
into action, because somebody is not able to 
produce security. It is given for a period which is 
not enough. We want a longer gestation period. 
There are many other difficulties. These will have to 
be removed. And then, our educated people, 
especially those who are technically trained, are a 
great asset and they should be utilised  in the best 
manner possible. 

Now, Sir, similarly for rural areas any number of 
projects could be taken up. We have in the 
Constitution declared that w i t h i n  fifteen years 
there will be free and compulsory primary 
education. Have we fulfilled ihe target? If you 
implement it and have compulsory education, I have 
no doubt that hundreds of our literate and educated     
boys    will be absorbed. 
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SHRI AKBAR ALI KHAN: That is very nominal. 

It is a good step that in the public schools they have 
reserved 25 per cent of the seats for the poor people. 
That is not very important from mv point of view, 
but what I say is that the greatest asset of India is its 
man-power, There nu. fiiend, Mr. Gurupadaswamy 
was right. In order to make that man-power the 
greatest asset of India tin; first t i l ing thai is ncces 
sary is that thev should be educated. 1 know that 
here again the question of the States and Centre 
comes up. In this con nection, I would suggest that 
the Slates and the Government of Ind ia  should sit 
together and come to some decision. I would like the 
Government of Ind ia  to help in a good measure and 
sec that free and cempul-sory primary education is 
spread as earlv as possible. (Time bell rings) 1 shall 
obey, because sometimes I have also in ting the bell.  
I will finish now. 

The other thing that I want to submit to the House 
is that when Mahalma Gandhi's Birth Centenary was 
celebrated we made certain pledges to the nation and 
amongst them two I will mention, viz., drinking 
water and electrification of the rural areas to the 
extent of a  thousand villages. 

SHRI RAJNARAIN:  Drinking wine. 
SHRI    AKBAR    ALI    KHAN:     In   out 

villages there is a dearth of drinking water. At 
present our people have to go out for miles and 
miles in the summer in some of the districts .  

 
SHRI AKBAR ALI KHAN : I am really 

distressed to see that this drinking water programme 
has not been fulfilled and I charge the Government 
for this. The Finance Minister and the Health 
Minister are res ponsible because drinking water is 
under the Health Minister. I would like them to 
make out a programme and give some amount to 
each State specifically for the purpose of providing 
drinking water farili ties in  every village. 

I think that is very important. So far as 
electrification of a thousand villages is concerned I 
am glad to say that about nine hundred villages have 
been electrified. I think other promises will also be 
fulfilled in the  same  manner. 

So far as the reduction of expenditure is 
concerned, I remember that sometime back an 
assurance was given to this House and 1 would like 
the Finance Minister to look into it that the 
expenditure is reduced to the extent of 10 per cent, 
10 per cent cut. 1 would like to know what has 
happened to that. I!ui my humble suggestion is thai 
the Finance Minister has the best opportunity to 
utilise at this junction for three reasons: One is the 
problem of Bangla Desh which is one of the greatest 
human tragedies and the burden has fallen on this 
country, the responsibility, to see that till they are 
returned to their home safely and in secure 
condition they are looked after by us: it is our moral 
responsibility, national responsibility, and we have 
all to shoulder that. The second is the great ob-
jeetive ol development of the country, and the third 
the massive mandate that my leader and im pail;. 
received (rum the people. Sir, I belong to the old 
school and I feel always that the East and specially 
India have given a message to the West. If we have 
learnt science and technology from them, we have 
given the message of love and service to the West. 
What about Lord Christ? What about Lord Buddha? 
What about Lord Mohammad? What about 
Mahatnia Gandhi? We have to keep up that spiri t .  
For^ keeping up that spirit what is the first 
condition? One is to tax first the pocket of oneself. I 
would have very much liked if the Finance Minister 
taking advantage of this strong position had taxed 
Members of Parliament and Ministers and high 
officials. Why should we be let off? We only 
express our sympathies but I do feel that in these 
circumstances till the Bangla Desh problem is 
solved I should urge the Finance Minister that so far 
as the salary is concerned and so far as the daily 
allowance is concerned a ten per cent cut should be 
imposed first on all M.Ps., then on the Ministers and 
then on high officials drawing more than Rs. 2.000. 
I think this is an occasion when everybody should 
contribute with the greatest willingness. I am not 
mentioning this from the point of view of getting 
money hut I want the people to know that we are 
not here only to get our allowances in-rieased and 
our salaries increased, we or the Ministers. I feel if 
you take from the Deputy Minister to the Cabinet 
Minister, if you go into the question, easily their 
paraphernalia could be reduced to the extent of 10 
to 15 per cent. I would ex pect my Finance Minister, 
mv bold Finance Minister, my bold leader, to take 
up this thing no matter whether the Ministers get 
angry or whether the Members of Parliament get 
angrv: let them be brought under the scheme. Let a 
cut of 10 per cent be imposed on evervbodv. That is 
my submission. I am very serious about it. That 
gives you moral  satisfaction. 
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MR. DEPUTY CHAIRMAN: Please conclude 
now. 

SHRI AKBAR ALI KHAN: I am concluding. I 
would not. like to exclude the Governors, the Vice-
President and the President. Nobody should be 
exempt from this; all should come under this 10 per 
cent <ut . . . 

SHRI AKBAR ALI KHAN : Before I sit down, I 

would like to say one word. Everybody is thinking 
in terms of region, in terms of caste. We have to 
think very seriously about this problem. I wish, Sir, 
that we thought that wc are all of India because if 
India lives, Andhra lives, Maharashtra lives, 
everybody lives. If there are difficulties, if there are 
differences and if we get weakend, no matter what 
religion or caste or community we belong to, it will 
be a disaster to the country. And, Sir, so far as the 
Telengana problem is concerned, 1 know a bit of the 
pulse of my people as well as the pulse of my 
Andhra people. It is just the right occasion when a 
compromise should he struck. I would appeal to the 
Government, I would appeal to my leader, the Prime 
Minister. This is the right occasion to strike a 
compromise. Otherwise, I feel that the problem will 
get very much complicated and difficulties will 
arise. 

Sir, I finish my speech with this quotation   of  
Shakespeare— 

"There is a  tide in the affairs of men, Whice,   
taken  at  the  flood,   leads  on   to 

fortune; 
Omitted,   all   the  voyage  of their life Is bound  
in shallows and in miseries." 

SHRI AKBAR    ALI    KHAN:     Mr Raj- 
narain, if you leave this phobia, this Nehru phobia, 
this Indira Gandhi phobia, you will be a great man, 
you will do a great service to the country. For God's 
sake, I pray to you, leave that phobia. 
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SHRI KRISHAN KANT: Mr. Deputy Chairman, when he 
is saying all those things, you should scrutinise how he 
functioned in Rai Bareli, how much money lie spent, what 
his resources were. . . (Interruptions). His election agents 
were threatening the police officers and odiciah in the 
Government. In Rai Bareli daily in the morning he used to 
ring up officials and  threaten them . . . 

(Interruptions)  
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***SHRI MAHITOSH PURAKAYASTHA 

(Assam) : Hon'ble Mr. Deputy Chairman, today I 
shall speak in my mother tongue. In shoit, it may be 
said that this Budget is rcalU disappointing. At the 
last Lok Sabha Election, hopes were generated in the 
minds of the people that this Budget might bring 
radical changes in our country, but this Budget is not 
going to bring any changes for the benefit of the 
people. We pledged at the time of election lhat we 
shall establish a socialist society in our country but 
there is no indication of that in this Budget. The 
economic policy that we have adopted is mixed 
economy and it is a policy based on compromise in 
economic matters. TIirough this policy of mixed 
economy socialism cannot come. If we really want a 
socialist society in our country, our economy should 
be socialistic. Unless socialism is fully established in 
our country, the sufferings of our people will not be 
overcome. 

I remember, Sir, that during the last mid-term 
election I gave speeches in many meetings. In one of 
the meetings I spoke to the tea garden labourers. I 
said to them that before independence their daily 
wage was live annas and now that has been raised to 
Rs. 2.25 np. After the speech was over. one woman 
labourer came to me and agreed ni what I said. She 
said that previously they were getting five annas as 
daily wage and now that has been raised to Rs. 2.25 
np. and that means that: their daily wage has 
increased eight times. But now, Sir, the p r i c e s  of 
goods has also increased ten-fold. Before 
independence we were living in the tea garden anas 
and all the members of out family were working in 
the tea gardens. Tcic la\  I find one member of a 
family w i n k s  in a tea garden and other members 
d e p e n d  upon his income and as a remit of that the 
standard of living of our people has gone down very 
much after independent e. 

Sir. the farmers and industrial workers of our 
country do not understand the con-c c p i s  of 
socialism, communism and capitalism. They only 
understand what work is going to benefil them 
most. So whatever was said by that woman labourei 
contained much truth. Il is an established fact that 
tin  pin. bas ing  power   of   money   has   gone 
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down to a considerable exent. The employment 
potentialities in our country have also decreased, 
therefore, if the prices of commodities are not 
reduced and if we do not provide employment to our 
people, the condition of our people will not improve. 
What do we find in this Budget:- lie Budget was 
presented on the 28th May but in the meantime the 
prices of commodities have already increased. 
According to ollicial estimate, in 1970-71, the prices 
of commodities rose upto 5i per cent, but now it has 
increased five times more. We do not know how far 
it will go up. A criticism was maae against this 
Budget that it has spared the poor people whereas 
rich people have been he a v i l y  taxed. But the 
burden of indirect taxation is more than that ot direct 
taxation in the Budget and indirect taxation means 
more burden upon the common people. Wh<) will 
bear the burden ol. duties that have been imposed 
upon maida and textiles? That burden will have to be 
borne by the common people of the country. There 
cannot be any development in the country if 
transport facilities are not provided to the people. 
But today because of the enhanced duty on petrol the 
transport will now be costl ier to the people. Now 
not only the petrol will cost more but' also the prices 
of various motor parts have increased. 

Sir, we Bengalees do not know how' to prepare 
chapatis out of atta but we certainly know how to 
prepare loochi out of maida. For lower-middle class 
and middle class families this 'loochi' is a favourite 
food. But now bengalee will have to give up that 
favourite food because of the duty on maida. There-
fore, I would say that if our taxation policy and 
economic policy are not changed, socialism cannot 
come in our country. For the establishment of a 
socialist society in our country, we have to radically 
change the economic structure ol our country and 
that structure must be founded upon socialism. So 
long, for all the failures of the Congress Party, we 
had been blaming the Morarji group but twenty 
months have elapsed since that group left the 
Congress Party. Where does socialism stand todav 
in the country after the departure of that group from 
the Congress Party? Also, what about the present 
law and order s i tua t ion  in the country? Nothing 
has been done so far either to establish socialism in 
the country or to protect the lives of our people. 

Sir. I belong to Cachar district of Assam which is 
on the border of East Bengal and that place is now 
full of refugees. For the refugees from Bangla Desh 
Rs. 00 crores have been allotted in the Budget and 
with that money food and shelter will be pro vided 
to them. After independence thousands o£ refugees 
came to our country. They 

came in batches in 1947, 1950, 1964 and 1967. The 
refugees who came to Assam in 1967, nothing has 
been done so far lor their rehabilitation. But within 
the last two months more than two lakhs refugees 
have come to our Cachar district. In Meghalaya also 
more than two lakh refugees have come. In our 
neighbouring area Tripura more than nine lakh 
refugees have come, We know that the Government 
of India has not taken the responsibility for 
rehabilitating - these refugees but the Government 
of India has certainly taken the responsibility for 
their food and shelter. But the money that has been 
allotted in the Budget for their maintenance is not 
adequate in view of price rise these days. With that 
money essential commodities for the refugees 
cannot be purchased. Though the refugees are not 
starving yet they are in a semi-starvation condition. 
The Government of Assam was spending Rs. 2 
daily per refugee but now the Central Government 
has directed the Assam Government to  spend   Rs.   
1.10  np.   instead   of Rs. 2. 

Today the outbreak of cholera among the refugees 
has taken an epidemic form. The total population of 
the town where I live is sixty thousand but there 
forty lakh refugees have reached. Consequently, the 
sanitary arrangement and arrangement for drinking 
water there have been severely disrupted. For five 
years I was the Chairman of the Municipality of my 
town and I am well aware of its capacity. From 
Silchar we got the news that the sanitary condition 
there is far from satisfactory and consequently 
diarrhoea and dysentery have broken out in every 
refugee camp there. Over and above this, there is 
epidemic of cholera. So when the Government has 
taken the responsibility for the maintenance of these 
refugees, they should be given full meal and their 
safetv of health should be ensured. In Assam a new 
sub-State. Meghalaya, has come into being and 
more than iwo lakh refugees have gone there. The 
Government of Meghalaya has not provided any 
ollicial to look after the refugees. Besides, the 
shelter that has been provided to them is no shelter 
in the real sense of the term. Now the monsoon has 
set in. Refugees camps have been set up in places 
like Balat and Shalla and if it rains there conti-
nuously for two-three days, all the refugee camps 
arc likelv to be washed away in rain w a f e r .  The 
Government has neither set up any permanent 
camps for the refugees there ix,i has any intention to 
do so. Considering the geographical position of 
Meghalaya, we do not want that refugees should 
stay there even for a short time. We want that they 
should be taken out of Meghalaya. Your know, Sir, 
that the maintenance of law and order is the pri-
maiv responsibility ol Assam Government since    
Meghalaya    is    a sub-state.  For the 
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[Shri Mahitosh Purakayastha] maintenance of 
law and order, the Megha-laya Government has 
created on Auxiliary Force. In that auxiliary Force 
all sens of bad characters have been recruited. This 
Auxiliary Force has been entrusted with the work of 
protecting the refugee camps but now those 
protectors themselves arc out to harm the refugees 
(Time bell rings.) Sir. this is ray maiden speech in 
Bengali; so allow me a few minutes  more. 

MR.   DEPUTY CHAIRMAN:   There   arc 
other   Members from your party. 

SHRI    MAHITOSH   PURAKAYASTHA: 
So I want that the maintenance of law and unlet 
should not be in the hands Of litis Auxiliary Force; 
the responsibility for it should rather be borne by 
the C.R.P. and the Assam Police so that the 
refugees may h\c honourably. 

Sir, when we talk of this refugee problem, we 
remember Bangla Desh. It was on the Slst March we 
in the Rajya Sabha and the I "k Sabha passed 
unanimously a Resolution pledging our whole-
hearted support to the cause of Bangla Desh. That 
Resolution created hoped not rnly in the people of 
India but al-o in the people of Bangla Desh to the 
effect that the logical consequence of that 
Resolution will be that we shall give recognition to 
the Bangla Desh Government. A f t e r  the end of the 
last session I went to my district. It is on the border 
of Bangla Desh. I came in contact with the members 
of the Mukti Fouj and the Awami League members. 
They told me that when the Government of India 
had fully supported their cause, why that support 
was not being shown in concrete terms by g iv ing  
them recogni t ion .  Therefore, Mr. Deputy 
Chairman. Sir, if the Government of India really 
wants to help the people of Bangla Desh, it must 
give immediate recognition to the Bangla Desh 
Government. In the liberation struggle in Bangla 
Desh lakhs of people have alreadv sacrificed their 
lives and now the soil of Bangla Desh is drenched 
with the blood of freedom fighters. Thev rose 
against the brutality of Yahya Khan. If the 
Government wants that bloodshed should stop there 
and that the proph- ol Bangla Desh get human 
rights, the first step of the Government should be to 
recognise the Bangla Desh Government im-
mediately. So, I conclude my speech a p p e a l  ing 
again to the Government for the recogni t ion  of 
Bangla Desh Government without further delay. 

SHRI G. A. APPAN (Tamil Nadu): Mr. Deputy 
Chairman, Sir, I would like very much to speak in 
Tamil, but like all these people here [ am speaking 
in English. Unit is the onlv difficulty. Or else I 
would like to teach a lesson to most of the Hindi 

fanatics by speaking in Tamil, but whal-i Pel it is I 
do not think there is an interpreter   .   .   . 

AN  HON.  MEMBER:     There is an in-
terpretei. 

MR. DEPUTY CHAIRMAN:   Not at this 
moment. 

SHRI G. A. APPAN: Mr. Deputy Chan-man, Sir, 
we are now in the midst of a dis-t ussiou ol the 
Budget. It is not a family budget. It is not a local 
board budget nor a S t a t e  Budget. It is the 
n a t i o n a l  Budget. It is reported in the press that 
Dr. V. K. R. V. Rao spoke on the Budget as an 
economist. oroe othei person here has spoken as an 
i lealist.  I would like to say that these two persons 
might have viewed things only from i ne 
p a r t i c u l a r  angle. The Budget of a great na t ion  
like I n d i a  has to lake into consideration a vet) 
wide sphere. The Budget ol I n d i a  affects not only 
the economy of India, but it has also some effect or 
other throughout the world. Thai being the 
importance ol the national Budget, we cannot take 
things in such a tight-hearted manner. I am 'mi a 
great economist, not am I too narrow an idealist. I 
am a practical man. I have n life from six annas a 
day. That I have told von. I have tome from the 
ranks. If I am here like this, I have come here so 
that I will be useful to the country and useful io the 
common man. I speak like a common man whether 
I enjoy the goodwill of the people or not. Perhaps 
most of my speed) inu\  not be palatable to many. 

People say it is a socialist Budget. What is 
socialism? Socialism is equality for all. How can 
Members of Parliament, who would like to travel by 
air, travel in first class, who want more monev call 
themselves socialists, unless they come down and 
descend to the level of the common man? The 
present din1 per capita income in India is not even 
Rs. 400. It is between Rs. 350 and Rs. ,'00. How can 
we say that we want so much of income for our own 
family? When we want our wives and children to be 
happier and blessed with glittering jewels and 
g l i t t e r ing  saris, how can we compare ourselves 
with thi common man and speak as: socialists for the 
common man!- It is lip-service. People say that it is 
a sot ialisl Budget. It is lip-service. It is hypocrisy. It 
is nothing but slue! hypocrisy. I know that the 
Government has the intention, but bv whom has the 
Budget been prepared? Was it prepared by a great 
economist of a very high older or by a Planning 
Commission Mem-bet ? Dr. Rao is a great 
economist, but. who has prepared the Budget? Has it 
been prepared by the officers in charge ol the 
Finance Department or by Mr. Chavan,   who   is   
the  Finance   Minister,   or 
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by Mr. Ganesh, who sits here as the Minister of 
State in the Ministry of Finance,  or  by  somebody  
else? 

For the whole thing the Cabinet is responsible, i 
will say thai neither the Cabinet nor the Minister in 
charge is competent to have this budget done, 
which is done in such a colossol suicidal way. 
There is a s u i c i d a l  budget 1 would say. Why are 
we trying to kill the goose that lays the golden egg? 
The people who have formulated the budget have 
depended on the officers or they are misled by a 
phantom of fa l lacy.  Why? Because by raising 
funds by coercion, dm ess, undue lev els of 
harassment and taxation we can have more money. 
The money that is raised by such methods is not 
worth that. But what is the value of money? 1 lie 
value of money (Upends upon the purchasing 
power it has not only in the local market bin in the 
international market as well. Nowadays it is not a 
narrow socialism or a narrow social level in 
which we arc now living. We are living in an era ol 
international communication, international 
socialism, and not narrow political socialism. 

Mr. Deputy Chairman, of course one t h in g  is 
when the budget was being presented, Mr. Chavan 
was able to pilot the budget through his speech in a 
very dextrous manner no doubt about that. 1 
t h i n k  I remember to have told that Mr. Chavan is 
a very very successful Home Minister. I am not the 
only man who has said that. {Interruption). Now I 
come to the epiestion. It is suppressio veri 
suggestio falsi. In Tamil there is a proverb: 

GKTTIKARAN  PULUKU ETTU NAI.IL 
THERIYUM 

When translated it means a liar or a man who 
bombastically boasts will come out in his true 
colour within eight days; within eight days a man 
can be known in his true colour. How can we go on 
trumpeting false things? Suppressio veri suggestio 
falsi. Simply because we are able to pilot anything 
in a dextrous manner it may be able to please some 
people who are currying the fawnir of the Hon. 
Minister or the Prime Minister. But how is it going 
to help the common man? In your socialism you 
want to tax even the broad, the maida, the petrol, 
the coarse cloth which only the common people in 
the jhuggis and slums wear. Do you wear any 
coarse cloth? You want all 100 counts or 120 counts 
or even imported cloth or nylon and things like that 
and you begin to speak about socialism. 

Mr Deputy Chairman. I have been also telling 
that Members Of Parliament are politicians. We do 
not want politicians. I do not like politicians.  I 
want every politician 

to become a statesman. You can ask whether I am a 
statesman. All right, I am neither a politician nor a 
statesman. Statesmen should develop from politics. 
But 'politics' is a degrading term. 'Statesman' is a 
higher,  respectable term. That is what 
I honestly feel. I do not know how lai I 
am correct. Whatever it is, let us all try 
to be statesmen or at least honest politi 
cians. Let us not try to increase our sala 
ries Everybody speaks about economy and 
efficiency. Where is economy or efficiency? 
Mi'. Deputy Chairman, any amount of 
crores is being spent just on this Hindi 
fanaticism. Mr. Deputy Chairman, 1 have 
got so much paper all printed or typed in 
Hindi. Of what avail all these? If 1 could 
gi t this much, how much would all these 
eight hundred Members be getting? Could 
you not save on this? It is penny wise 
pound foolish. In this way many drops 
make a mighty ocean. 
4 P.M. 

Every pin is wasted in an unirugal manner. 
Every paper is wasted. We speak so much about 
paper scarcity, about financial scarcity. What an 
amount of paper is being  wasted. 

SHRI A. P. CHATTERJEE: To propagate Hindi. 
SHRI G. A. APPAN : I have no aversion to 

Hindi. The only thing is that I am against iis 
imposition. Why should undue. favourable 
treatment should be given to it? 
II the amount of money that has been spent 
on Hindi for these twenty years in India 
could have been spent otherwise, our coun 
try could have flourished. We would be 
lending to other countries. We will be 
setting a lesson to other countries. Now we 
are a debtor country. Are you not ashamed 
still to say that we arc a debtor country? 
How much is it? As mv friend, Mr. Chatter- 
fee, put it. it is a heavy financial commit 
ment of debt. We all know it. Even a pie 
of debt should make it a shame. But how 
many crores arc being spent? Do you mean 
to say  that  people do not have money  in 

i i i i l i y ?  But people are not prepared in 
give that money to the country of their own choice. 
You see the cleverness of the Japanese and the 
Germans. Within a short space of time they have 
come forward, they have developed, they are 
leading the other countries by dint of tbeir sacrifice, 
by dint of hard work. But Mr. Deputy Chairman. 
please do not mistake me. Some time back 1 was 
speaking to a very learned friend of mine, an M.A., 
B.L. and an M.P. I said "You are in two States, in 
West Bengal and in Kerala. You say that 
communism is good. But why not you teach all the 
other Stales that the communist way is the best way 
by producing more and t e l l i ng  others that you are 
capable of delivering the goods, of teaching a lesson 
to  the Congress 
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[Shri G. A. Appan] people?" My friend for 
whom I have vin great respect said, "No. We want 
to shatter everything." What a great, deplorable 
negative approach? My Wend, Mr. Chat-terjee, 
also. . . I felt very sorry that if such a thing could . . 
. 

AN HON. MEMBER: Was it Mr. Chatterjee? 
SHRI G. A. APPAN: No, no. He is an-Otlier 

fiiend. But this morning I was really ihocked to hear 
Mr. Chatterjee speaking ili.it Mrs, Indira Gandhi 
says, produce more. Is it wrong or a sin that she 
should ask us to produce more? Is it for her own 
house? That is what we have been sa\ tng. Who is a 
good labour leader? A good laboui leader is one 
who tares more U<< the labourers' interests and 
who does not misguide them, who does not live at 
their cost or at their pleasure but who places himself  
in   their  position. 

AN HON. MEMBER: Is Mr. Babubhai Chinai  
your leader? 

SHRI G. A. APPAN: If I am a Scheduled Caste, 
1 should live with them. Even today—you will be 
really surprised—I have no bouse of my own. Even 
in the house I live, I have no electricity. I am 
ashamed to say that I have no bathroom. What lo 
do? The country is like that . . . (Interruptions). I am 
not, able to build a bouse, I am not able to get a 
house. There are other people who are trying to 
prevent even me at this stage. No electricity no 
drinking water, no house, not even latrine. I  entreat 
everyone.   .   .   . 

AN HON. MEMBER: What is the Tamil Nadu 
Government doing? 

SHRI G. A. APPAN: My friend has just 
reminded me. The late revered Anna was very 
small, came from an ordinary family. When the 
Government of Ind ia  was in pi ril on account of 
the Pakistani aggression and also on account of the 
Chinese aggression, our Anna who was at the helm 
spoke to us, "Support the Congress." People 
thought, "Even the DMK is trying to suti-porl (lie 
Congress." Thai is the right sp i r i t .  People are 
astonished at the D.M.K. trying to support the 
Congress. That is the righl spir i t .  We consider the 
"whole country as our own country, one country, 

Further, Mr. Deputy Chairman, the people 
thought that if the D.M.K, came to power they 
would suppress khadi and all these things. But you 
will be astonished lo know that the production after 
the D.M.K. came to power has gone up by S-4 
times. Our present Chief Minis-tei comes from a 
very, very ordinary family. lie . t a i l e d  the slum 
development scheme. He s t a l l e d  a Beggars'  
Rehabilitation Fund. 

a rare scheme in the country. May 1 know if any 
other Slate has done lhat? Wc are working only for 
the commonest man, the small man. We have to 
develop the man in the lower rank and bring the 
man in the higher level a little lower where they can 
meet at a particular mean. Presently the common 
man is being exploited by the i ask-ridden society. 

I  lben come   lo  tax on petrol.   You have 
taxed   petroi     Petrol    is    the   switch   to  all 

nomic   activities.    Even    the   commonest 
man cannot do without travelling in a bus. 

SHRI AKBAR ALI KHAN: Bus fares are mu  
enhanced. 

SHRI C. A. APPAN: People have raised the bus 
charges. Do you mean to say that in order to -aw 
lime we have to go in a taxi? The taxi laics are also 
being raised. Therefore, I say this Budget is suicidal 
to the common num. Petrol is being used for 
aviation. It will hit your Airlines Corporation. 
Therefore, this Budget is a suicidal Budget. 

Mr. Deputy Chairman, thev say the reused 
Budget will earn more foreign exchange. How? 
When there is so much im position and suppression, 
will it not hit international travel? Balance of 
payments is being matched by imports and exports. 
Imports pay for exports and idce-verta. Supposing 
we are a little more rigorous, do MIU mean to say 
others will try to extend their arms to us? Unless 
you are generous, unless MIU are Fair in your 
dealings, how can you expect f a i r n e s s  from 
others? Unless you love others bow can von expect 
love   from  others? 

Mr. Deputy Chairman, in Tamil Nadu the 
Government there have set up a system where 
officers have to go to every place to know the 
grievances of the people and remedy them then and 
there, wherever possible. Not only that, the great 
Mekawale has stipulated the d u t i e s  of a Minister. 
He says that a Minister should be an all-rounder. 
not only clever in s h a k i n g  hands, currying 
EavoUTS  and  taking salaams from  everybody. 
Mr. Deputy Chairman. I have been telling this  
Govt, ever since  I came here in  1968: please do not 
treat  the Scheduled Caste people as people   who 
are not clever. I challenged even on the BOOT of the 
House if there is anybody cleverer.   I hold   II  
degrees and diplomas in II faculties. Some time ago, 
our Ed Prime Minister, Mrs. Indira Gandhi, was 
hunting for some clever people to lill up i    posts.    
And  she    got    some defeated fellows.  Why 
should defeated people be en-Let them go to dogs. 
Tea* h them a   lesson.   If anybody     is  very     
clever    and i   do you mean to say that the common 
man will defeat him and put him to shame 
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and disgrace? Let it be t a k e n  for granted that no 
defeated man should be taken or given any job in 
am sector, Mr. Deputy Chairman, Sir, how many 
corporations, banks and oi l ier institution! are 
there? And how manv Scheduled Caste people are 
there? How nianv Governors are there? Are you not 
ashamed to call this a socialist Budget and this 
country, a social i s t  country? Sir, there is only one 
person in the Government—Mr. Jagjivan Ram. He 
is so selfish. He is sticking on like a leech there. 
Why should he not resign, because he is the only 
man in the Cabinet? Naturally, according to the 
population, there should be four persons in the 
Cabinet rank and lour persons in the rank of 
Minister of State. Why should he go on continuing 
there? Is lie the only man who is capable? Arc there 
not younger people? Should he not give room for 
younger people? Should he not do it on principle in 
the interest of jus t i ce?  That is what Dr. Amhcd-
kar did. I am really sorry that we do nol have an 
Ambedkai amongst us now to u n i t e  us, to fight for 
us. If that be the case, how can we come up in life? 
All this talk of socialism and welfare of 
Scheduled C a false cry, it is lip-service: it is 
crocodile tears. Mr. Deputy Chairman. Sir, . . . 

MR. DEPUTY CHAIRMAN:   Please con 
elude. 

SHRI    G.    A.    APPAN:    Whoever  is  in 
charge should go and tell Mrs. Indira Gandhi that 
unles- she appoints three more Scheduled Caste 
persons in the Cabinet rank and four more in the 
rank of Minister of State, I will have to undertake a 
last unto death before her very house and also take 
this I,, the notice i the United Nations. Do you mean 
to say that we are dumb driven cattle? How long do 
these people want to deceive us by then lip sen ice? 
Even in the category of Lower Division Clerks, we 
have not got our share; we have not not it even in 
peons. For three vears I have been crying. Still 1 do 
not t h i n k  there is any department in which our 
quota of 14 per cent is complete. Are vou not 
ashamed to sav that vou care for the Scheduled 
Castes? If the c nient really means what it says, then 
let it ins t i tu te  .  .  . 

MR. DEPUTY CHAIRMAN: You have to 
conclude now. I am going to call the next speaker.   
Mr.   R.   T.   Parthasarathv. 

SHRI N. G. GORAY: Sir, he is vet to speak on 
the Budget. 

MR. DEPUTY CHAIRMAN: Mr. Appan, you 
have already spoken for about 25 minutes. 

SHRI G. A. APPAN: Anyhow, I have not 
touched my State vet. I have spoken so far in the 
interest of the nation. I have not touched mv State 
vet. It is mv dutv to sav something; about my own 
Stale. Don't vou think so, Sir? 

MR. DEPUTY CHAIRMAN:  You can do 
it on some other occasion. 

SHRI N. G. GORAY: He lias lo say sonic-thing 
about the  budget also. 

.SHRI (-;. A. APPAN: Yes. Mr. Deputy 
Chairman, about the Budget, the lew on petrol, 
coarse cloth  .  .  . 

MR. DEPUTY CHAIRMAN: You have already 
mentioned these things. 

SHRI G. A. APPAN: All these levies should be 
wiped out. 
Regarding Budget I should have to say that there 
has not been any mention about my area. We have 
submitted two or three river schemes. Mr. A. P. 
Jain, our revered Member here, visited our place 
some time ago. The rivers in the western ghats in 
Kerala are going waste. Anybody who is frugal 
enough should see that all our re-. no| onh material 
resources bin even mineral resources and water 
resources are usefully canalised and capitalised. 
That is what Mr. Jain also was saying  . . . 

MR. -DEPUTY CHAIRMAN: That is enough, 
Mr. Appan. Please sit down. Now Mr. I'.n 
thasarathy. 

SHRI G. A. APPAN: All right, let me not 
disobey  the Chair. 

SHRI R. T. PARTHASARATHY (Tamil 
Nadu): Sir, I rise to support the Budget. It is painful 
10 have to speak Immediately after the hon. 
Member from the DMK as it is equally painful for 
me to speak after the political harangue of Mr. 
Rajnarain. I am vciv sorry that an honourable 
Member of Iture of Mr. R a j n a r a i n  should have, 
on the floor of the House, indulged in such baseless 
and mean a t t a c k  on the Prime Minister. I would 
only express mv indignation and sav that the speech 
of the honourable Member. Mr. Rajnarain. and the 
references that he made to the Prime Minister are 
nothing hut dishonourable. 

I would like to commence mv speech by saying 
that I commend the Budget for the acceptance of 
this House because it is a pointer to and a promoter 
of the early establishment of a socialistic order of 
sorietv. It is not so much an idealistic Budget nor is 
it a theorv-bound Budget. But T mav snv that it is 
practical in approach and content, verv-much 
Chavan like in character. The Finance Minister 
towards the concluding portion of his speech has 
said that it was a difficult Budget to frame. I agree 
with him. It is difficult to frame a harsh Rudpet and 
it is more difficult to frame a h a r d - h i t t i n g  one 
too. Br his multiple and intensive t a x a t i o n  
proposals Mr. Chavan has proved himself to he the 
'fastest bowler' among all the Fin-nine  Ministers  
since  independence,   A  word 
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[Shri R. T. Parthasarathy] or two on certain 
taxation proposals I will have to say on the floor of 
the House. 1 wish to commend to the House a 
proposal to raise the income-tax limit from Rs. 
5,000 to Rs. 5,000. It will give a salutary relief lo 
the ever suffering middle class and salaried class for 
which we have been, on the floor of the House, 
demanding since 1967 following the 
recommendations of ihe Bhoothalingam Committee. 
I would add one thing to it. Why should not the 
Finance Minister consider raising the limit to Rs. 
7,500 in view of the high cost of living that mounted 
during the last four years and also with a view to 
economising the cost of the working of the 
administrative machinery? f would like to illustrate 
one point for the consideration of the Finance 
Minister, namely, for the slab Rs. 4,000—7,500 the 
cost of collection, that is, the administrative cost, 
comes to Rs. 21 crores; on the other hand, the yield 
from this slab Rs. 4,000—7,500 comes to the tune 
of Rs. 22.5 crores. After all, for the sake of Rs. 1J 
crores are we going to waste so much of 
administrative machine-i \  \nd if this relief is 
g iv e n ,  it will not only enliven the income-tax 
officers to plug the loopholes by showing more 
efficiency in the other sectors mil it will give 
adequate re-lirf, the mnrrt needed relief, to the e\ei 
suffering middle class and the salaried class. I 
would like the honourable Finance Minister to make 
a realistic approach in this direction. 

For the first time, as we have noted in the 
taxation proposals, the entire gamut of ind i r e c t  
taxation has been widely spread over the r i che r  
class, the middle rich, the middle class and the 
lower middle class . . . 

SHRI   BABURHAI  M.  CHINAI:   ...  and 
the pooi. 

SHRI R. T. PARTHASARATHY: May I call it a 
Budget of pilgrimage of the Finance 
M i n i s t e r ,  as if he is v i s i t ing  all the shrines one 
after another, he is v i s i t ing  with his tax pistol the 
holy commodities of the common man one by one? 

It is really hard to bear the burden and there can 
be no two opinions about it because the taxation is 
maniofld, many-sided and even full-blooded. But I 
would like to place one suggestion before this 
House. In the larger context of our country, the new 
development ihat has taken place, the promises that 
have been given to the people at the lime of election 
by the various po l i t i c  ;il par t ies ,  particularly 
those representing the common interests, and the 
promise of a socialistic nrdei of society, the 
r o u n t r v  demands sacrifices not onlv from one 
section of the people, but all sections of people 
including! the lower category, if not the 
impoverished mil l ions.  They have got to make 
some sacri fice and thai sacrifice is demanded by the 
Finance Minister even from the common man. 

his own share and his own contribution, to the 
welfare State and to the common good of all. If that 
sacrifice is demanded by the budget, I would 
respectfully submit that we have got to accept this 
proposal. That sacrifice from the common man for 
the whole country is certainly a sacrifice worth 
calling for. 

Sir, I am a teetotaller and hence I well
...............................................................................
! 

the raised excise levy on cigarettes. It yields Rs. 
31.2 crores of rupees although the Finance Minister 
would d i v e r t  Rs. 16.4 crores to the States. But 
Shri Chavan . . . 

AN HON. MEMBER: Yon are a non-smoker, 
not a teetotaller. 

SHRI R. T. PARTHASARATHY: Whatever it is. 
Shri Chavan has put a very heavy premium upon 

himself by this excise levy on cigarettes, being 
himself a heavy smoker. Would be hereafter smoke 
less or pay more? On behalf of smokers it is for the 
F i n an c e  Minister to answer. 

A lot of criticism has been levelled by both the 
sections of the House on the new duty that has been 
proposed on foreign travel. A 20 per cent ad 
valorem duty is levied on tickets purchased in 
Indian rupees. The Finance Minister has shown 
some concession to s t u d e n t s  and scientists. 1 
would echo the opinion expressed by Prof. Nurul 
Hasan that in the application of exemption to 
scientists the Finance Minister will have to observe 
a broad-based term as to who sc ien t is ts  ate and 
not to be too rigid about it. I would appeal to the 
Finance M i n i s t e r  to consider the i n c lu s i on  of 
"the spouse" who lives abroad, in the context of 
concession to students as well as scientists so that 
he would enable the husband or wife, as the case 
may be, who wishes to go and join his or her partner 
in life. May I appeal to the Finance Minister to 
extend humane consideration to the husband or 
wife, as the case mav be, and see-that they are 
united and not separated. 

There is one more important point that I want to 
mention. I am a sportsman and I have all my life, 
for the last 82 years, dedicated myself to play the 
games as well as to serve in the various spo i l s  
organisations. Therefore, I feel I have a right to 
express an opinion on the floor of the House on this 
subject. The absence of adequate provision for 
spo i l s  and games in the budget is an unpardonable 
act of omission on the part of the Finance Minister. 
I know that the government believes that sports 
should be promoted by v a r i o u s  organisations and 
the government can give onlv here anil there some 
aid. But, mav I ask the hon. Finance Minister and 
the Government of India to take a leaf from the 
Soviet Union as to how well  they develop  sports  
in   t h e i r  country? 
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They do ii bettei that) in am other country the 
world. If only the Finance Minuter would agree 
with me, I would demand thai 
a statutory fund for the development of sports 
should be set up in the annual budget on the same 
model as the fund we set up for Defence. Such a 
s t a t u t o r y  fund should be set apart for the 
development of sports and games in this country. 
Max I sa\ in this re gard that n a t i o n s  are built 
more on the sports fields rather than on b a t t l e  
fields. 

Many hon. Members have voiced their opinions 
on the wealth tax rate. I agree thai it is stiff. But it is 
understandable as the State policy is [o reduce 
disparity in income as well as in wealth in the long 
run. The removal of exemption for the first one lakh 
appears to compute the wealth  tax. 

Yesterday. Mr. Anandan made a forceful plea lo 
the Finance Minister to consider the levelling down 
of the rate between one and iwo lakhs, that is, from 
10% he should reduce ii to 5% and I think that the 
suggestion is worth considering in the interest nol 
only of savings, but also of investment. 

Sir, I will now come 10 another important point 
about which F do not t h i n k  so far an\ Member has 
spoken. Ii is about agricultural wealth that has to be 
harnessed in this country. Rs. 2.000 crores of 
additional agric u l t u r a l  income is earned by the 
agriculturist-throughout the length and breadth of 
the country and what is happening to this Rs. 2.000 
crores? 

SHRI KOTA TUNNAIAH (Andhra Pra desh): 
Mr. Pai lhasarathy, I want to ask you one question: 
Ff you are an agriculturist, if you know anything 
about the agricultural income, can you say bow 
much a Earmei gels as income from an acre? Can 
von calculate and tell nr ? You have g i v e n  the big 
figure of Rs. 200 crores. 

AN HON. MEMBER: No, il is 2.000 crores. 
MR. DEPUTY CHAIRMAN: No interruptions, 

please. 
SHRI KOTA PUNNAIAH:   Sir,    whether 

it is a big farmer or a small farmer, I want to know 
from Shri Parthasarathy how much a farmer is 
getting on an average from an acre?  Let him 
explain. 

SHRI R. T. PARTHASARATHY: Sir. my time is 
wasted. The hon. Member, Shri Punnaiah, is 
pertinent enough in asking the question. Rut I said 
that the agricultural income is about Rs. 2.000 
crores and correspondingly we should calculate 
what the tenor of the agricultural wealth is, ihat is, 
in the whole country. I do not say that the small 
farmer should be laxed. All that I sav is that ilie 
agricultural wealth ns it is in the hands of the 
country should be taken into account 

and tar l e v y i n g  wealth tax upon the agricultural 
wealth, a constitutional amendment will have to be 
brought before the two Mouses ol Parliament. Why 
should one see-tor go scot-free and another sector 
alone be taxed?   I I K I I    is  my  logic,  Sir. 

SHRI U. K. LAKSHMANA GOWDA (Mysore): 
Sir. it is a matter for the .Supreme Court io decide.  
. . . (Interruptions) . . . The legislation  is already 
there. 

SHRI R T. PARTHASARATHY: I know, Mr. 
Gowda, what you will speak. I said, a constitutional 
amendment is necessary. Myself being a lawyer, I 
know we cannot do it today and we have got to get 
a clearance from the Parliament. Otherwise the 
Supreme Court will strike it down. That is whj I 
said that the Government will have to bring in a 
constitutional  amendment. 

SHRI BHUPESH GUPTA: Sir, unless we lax the 
rural rich farmers, unless we mobi l i se  this way, it 
is impossible to settle the problem of resources. 
Therefore, Sir, ii is a serious matter w h i c h  must 
be done at the national level and if necessary, 
amendments of the Constitution should also be gone 
throagh. The suggestion that he has made is a very, 
very   important one. 

MR. DEPUTY CHAIRMAN: All r ight .  No 
ini'-i ruptions, please. 

SHRI R. T. PARTHASARATHY: Sir the budget 
has provided for a production-oriented economy. 
The corporate sector has not rec e i v e d  a further 
heav ie r  dose of taxation. Let us not forget that the 
dire need of the country today is increased 
production and export promotion. The Fourth Plan, 
Sir, has envisaged an o u t l a y  of Rs. 8,871 crores 
for the period 1069—1974 for the Central and the 
Centre-sponsored schemes and not even Rs. -1.000 
crores has been spent in the first two years. Our 
growth rate is about 5% or a lililc more than dial. 
Rut, if we are to progress during the next three years 
and if we are io achieve our target of Rs. 8,871 
crores bv 1974, we have got to enhance and 
improve our growth rate to at least 8 or 9 or 10 
percent. And. Sir, this has been done by countries 
like Japan, by countries like West Germany, and I 
feel that our Government will have to take a lesson 
from these countries and see how industrial and 
agricultural development has taken place there so 
that the growth rale can be accelerated to 8 or 9 or 
10 per cent. 

Sir, n word about deficit financing w h i c h  
cannot escape mv notice. The budget has hown a 
deficit of Rs. 220 crores. That is all the gap that 
they have worked out. Sir, I congratulate the 
Finance Ministry officials for camouflaging the real 
figure. They have given onlv Rs. 220 crores. Rut. as 
an economist.   I  can  very  well  see  that  it   is lo  
the 
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|Shri   R. T.  Pauhasarathyl tune of Rs. 500 to Rs. 
600 crores.  The other day,    the    former    Finance    
Minister,    Shri Morarji  Desai, said  that il  would 
come  to about Rs. 1,200 crores. 

While I cannot subscribe to that view, with die 
overdrafts that the Government of India will have to 
give to the various States, it. will certainly touch the 
figure of Rs. (SOU crores. And if the gap is going to 
be Rs. (500 crores, the Reserve Hank will have to 
issue notes to cover the gap. And the result will be 
inflation. How is the Government going to check 
inflation? It cannot, except through stringent 
measures, price control or regulating the price level. 
It they fail to do that, our general economy will 
certainly tall flat, on  the  ground. 

The last point that I would like to emphasize on 
this occasion is the necessity for our country to ha\e 
a strong Central Government. 1 lial is the need of 
the hour. The budget denotes and asserts the 
supremacy of the Centre, which alone can ensure a 
fair deal to the various States. A weak Centre will 
wreck the national fabric, will wreck the  national 
economy. 

The Constitution has ample and adequate 
provisions for safeguarding the financial interests of 
the States. Mr>y I ask you, Sir, and the Government 
to give me a few instances during the last four years 
when almost all the States have exhausted their 
financial resources covered under the Constitution? 
None of the State Governments—whatever may be 
the party affiliations-—is willing to levy taxes. Even 
though they can do it, they are, all the time, coming 
with a begging bowl to the Centre, and are 
complaining that they are not getting the required 
money from the Centre for the development of their 
States. They should first exhaust all the avenues 
under the Constitution. There is no need, according 
to me, for a review or revision of the Constitution on 
this score. What is needed is a balanced approach to 
augment a balanced economy, a balanced national 
economy. That is the need of the hour. Only a strong 
Central Government can deliver the goods. And I am 
happy to state that it is a happy augury that the 
Central Government under the Prime Minister has 
begun to assert itself, which is a vcrv healthy sign 
for our national growth. It is up to us, Members of 
this House, as well as others to . . . 

MR. DEPUTY CHAIRMAN: Please conclude. 
SHRI R. T. PARTHASARATHY: . . to protect 

the exalted and supreme authority of the Central 
Oovernment so that our national unity and national 
economv can he promoted and preserved, bv 
revitalizing it. towards w h i c h  this budget has 
made its signal contribution  .  ,  . 

SHRI BHUPESH GUPTA: It is a very partisan 
approach to say, "To preserve the supreme authority 
of the Central Government for national unity . .  . 

SHRI R. T. PARATHASARATHY: You Bengali 
people and we from Madras are sub ordinate to the 
Central Government. . . . 

SHRI BHUPESH GUPTA: I do not agree. Ii is a 
very partisan, sectarian way "f putting it . . . 

(Interruptions) 
SHRI R. T. PARTHASARATHY: Sir. before I 

conclude, f would like to express niv general 
support to the budget because it is a great and 
courageous effort to promote a socialist economv 
through a persistent and consistent way of 
simplification and rationalisation. To say that it is a 
rich man's bud is a politically motivated statement. 
The Government gets a lion's share from the rich. It 
gets a good share from the middle class as well as 
other classes. All that I can sav today is that it is an 
equitable budget . . . 

MR. DEPUTY CHAIRMAN: Please conclude 
now. 

SHRI R. T. PARTHASARATHY:  Let us 
prepare (he ground for a socialist society and we 
should not hesitate to work it out. 

Thank you. 
MR. DEPUTY CHAIRMAN: Mr. Chen 

galvaroyan. 
SHRI T. CHENGALVAROYAN (Tamil Nadu): 

Mr. Deputy Chairman. Sir, I am greatly beholden to 
my leader and to you, Sir, for this opportunity to 
participate in the general discussion on the Budget. 

I must say. Sir, at the outset that the hon. Finance 
Minister has made a very gallant attempt at 
budgetary harmony, reconciling conflicting ideas 
and contradictory positions, I realise. Sir, that this 
budge! does not have the fastidiousness of 
economic realism. And I am surprised and 
disappointed that even there are no traces of 
economic radicalism. Sir, this budget is not a 
bombastic balloon, nor is it a constipated 
cockroach. I realise. Sir, that this Budget . . . 

SHRI BHUPESH GUPTA: This is a dim hoea 
of indirect taxes . . . 

SHRI T. CHENGALVAROYAN: I realise. Sir. 
that this Budget comes on a tidal wave of the 
mandate of our great people, swelling in f a i th  and 
surging with hope for a new dispensation. 

The hon. Finance    Minister   has   himself 
candidly confessed at the end of his Budget speech 
that this has been a difficult Budget. 
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Sir, it is so and rendered all the more dilli cult 1)) 
the |)uni[)ous promises so easily made and the 
profuse pledges so readily given, and in spite of all 
this I am sure that the hon. Finance Minister has 
brought to bear upon his tortuous task elevated 
memorials and sanctified associations of the very 
many high offices which he has held in his long 
eventful public life. As Defence Minister he was 
defensive. As Home Minister he was homely. As 
Finance Minister he is financial. 

Sir, I want to approach this Budget and analyse 
and assess it not in the spirit of a petty logging party 
politician but as a humble student of public finance, 
as one who has understood the pangs and 
poignancy of our poor people, as one who is 
dedicated to socialist advance, as one who is having 
the same hunger and thirst lor the eradication of the 
poverty of the people. Sir, I will have your pardon, 
and I am sure the hon. Finance Minister will forgive 
me, if 1 am not wholly complimentary  or  totally  
condemnatory. 

Sir, I notice thai there are certain headlines in this 
Budget. The hon. Finance Minister has set before 
himself and the nation broad and basic objectives .It 
is inspiring in their content and fairly convincing in 
its faith. But may I point out that at the end of his 
Budget the hon. Finance Minister lias let us all 
down and the nation too? The first principle that has 
struck me very much, Sir, is that the Finance 
Minister has declared that there must be a faster 
economic growth and a greater distribution of social 
justice, t am satisfied, Sir, that with the present high 
level of agricultural production and the tempo of 
Plan effort we may have growth. But the problem is 
not merely to have growth but to have a rate of 
growth. 1 here, if we have the example of other de-
veloping countries, 1 think some of them have 
adopted the technique of a faster ecu nomic growth, 
ami some have pursued the philosophy of social 
justice. But, Sir, in our country, for a long time, we 
have accepted the method of parallelism between 
faster economic growth and greater social justice. 

Now, if we examine the provisions of this 
Budget, I am sorry to say that we may not have 
cither the faster rate of economic growth or even 
the greater distribution of social justice. Thi second 
principle that has been laid down is that these two 
objectives have i" be achieved and realised in an en-
vironment of price stability. I realise, Mr. Deputy 
Chairman, that s tabi l i ty  does not I I K I I I  a 
s tal ionnrv level bill ;il Ihe same time die price level 
should be very stable, only gently rising in some 
selected areas in order to divert resources and 
stimulate growth. But when we examine the 
provisions of this Budget particularly in regard to 
the very heavy dose of taxation, I am sorry. Sir, that 
all the fond hope and eager desire for achieving   
these  grand     twin   objectives     become 
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completely evaporated. The th i rd  principle. Sir, 
liiat Ihe Budget enunciates is that with regard to the 
appraisal of the Fourth Plan three main objectives 
have to be followed. Firstly, there must be, what the 
Finance Minister calls, as the main question "that 
expenditure under the flan is maintained on project 
levels" and the determination to avoid shortfalls in 
that expenditure; secondly, to have wider 
opportunities for employment and, thirdly, to 
distribute greater social justice. I respectfully say 
that these objectives are very grand and very satis-
factory, but my difficulty is that the present deity at 
the Planning Commission may not fall in line with 
all the hopes and trust which the Finance Minister 
and the nation can ever entertain in regard to the 
future  shape of things of  the   Plan. 

There is the third point to which the Budget 
makes a very handsome reference and that is with 
reference to ihe programme for removal of 
unemployment in our country, but 1 must tell you 
that this is a pie in the sky and we have to go in a 
massive way lor the purpose of eradicating the very 
menacing magnitude of unemployment in our 
country. 

Then there is the other question which the 
Finance Minister has thought fit to make as a 
headline in his Budget, viz. the question of the 
backwardness of certain parts of our country with 
regard to the planned development must be very 
quickly taken up. I only appeal to ihe Finance 
Minister that in regard to such selection of 
backward areas he will not he guided cither by party 
or other consideration. 

Then, Sir, we have the other important headline 
of ihe Budget and the Finance Min-ister has 
r igh t ly  given his genuine grief and very sore 
disappointment at the pitiable performance of the 
public undertakings. Sir, as a life-long prisoner of 
the concept of public undertaking I share the grief, I 
share the agony of the Finance Minister—and I am 
sure of the entire House—when we find that the 
public undertakings have become mostly 
monumental instead of being instrumental in the 
economic advance of our country. Sir, I warn, if I 
may, that the public undertakings must try to give, 
apart from the budgetary requirements, a 
redoubtable performance so that the concept of 
public undertaking will be wider and wider and 
reach the entire fringe of our economy. If they do 
not, Mr. Deputy Chairman, if these public undertak-
ings do not recover, do not come to their own 
dimension, I am sorry, Sir. thai these public 
undertakings will soon become our public 
undertakers. 

Sir, one other point is with reference to the 
question of how the Budget has given a handsome 
provision for one of Ihe worst 
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human U : I ; < C I K : S  that is enacted. The con-
tribution in the Bangla Desh refugees is something 
that nearly makes our people feel so sore. V\ c 
should have, with the best will in our mind, given 
much more but considering the etui, cling gloom 
and difficulty oil our nation tilts is the highest that 
we can go. But may 1 take this opportunity, Mr. 
Deputy Chairman, to appeal to the whispering gal-
leries of the world: If they have tears, let them shed 
now. And if they do not come to the support of the 
Government of India in this glorious and very great 
and difficult mission of trying to go to tiie succour 
at this perilous, hour of the people of Bangla Desh, 
we will know who are our f i iends;  we will know 
where they are. 

Mr. Deputy Chairman, Sir, I am equally 
impressed with the Budget about certain guidelines. 
1 have told you, Sit, about the headlines of this 
Budget. If you examine the guidelines, the first 
point which the Finance Minister—rightly, in my 
submission—has considered is that he has to create 
an environment of price stability. May I, in all 
respect and humility, point out to hint that whatever 
may be his desire, his direction will not give 
consummation to his desire? His 'heavy dose of 
taxation' will completely upset all calculations of 
making the prices stable. Sir, what for is taxation 
introduced? We know. Sir, as students of public 
finance, that taxation is a very delicate instrument, a 
powerful instrument. It is an instrument for the 
purpose of stimulating growth; it is an instrumeni 
for stabilising prices; it is an instrument to remove 
the disparity in economic life. But, Sir, I may point 
out to the hon. Finance Minister, with all respect, 
that taxation is like a surgeon's knife. It has to go to 
a certain depth and it has to go at a certain w i d t h ,  
;md if it goes beyond that the operation may be 
successful but the patient will collapse. 

SHRI BHUPESH GUPTA: Taxation in this 
Budge) has become a butcher's knife; you should 
say that. 

SHRI    T.    CHENGALVAROYAN:     The 
words which my friend has used may not be very 
su i tab le  to me because even a ' kn i fe '  I am 
afraid; much more so a butcher's knife and much 
more so from Mr. l'hupcsh Gupta. 

Now Sir, I was saying that this question of 
creating an environment of price stability will 
become completely impossible in the context of this 
heavy taxation. There is the second guide-line 
which the Finance M i n i s  tcr has thought fit, and I 
respectfully agree it is a good guide line, nainclv, he 
wants to stimulate and enhance the growth of 
commercial crops and it has been found necessan 
that if there has been any lagging behind of our  
industrial output  it  is  because of  the 

increasing scarcity of the commercial crop, and 1 
wotiid very respectfully oiler my vciy grateful 
tnanks lor this kind reference to me enhancement of 
the growdi of commercial crops in order to give a 
comfortable cushion for our industry output. I h e i e  
is the next guide-line that I see in this Budget and 
that :, with reference to what the finance Minister 
calls, pruning the plan expenditure. He wants that 
the plan expenditure must be controlled even at the 
project level to avoid shortfall. Here again. I am 
sorry to state that the direction that the Finance 
Minister has given in his Budget would not be so 
conducive to realise this very generous objective. 
For one thing, we have-not yet known what is going 
to be the colour, the character, the context, the 
content and the compass of the Fourth Plan but 
assuming that there is going to be something of our 
desire, of our direction and of our destiny, I am 
afraid that this guide-line may not work very much. 
Then we have the guideline in this Budget which the 
Finance Minister has thought fit to see and that is 
with reference to fix certain developments in 
backward areas even at the formulation state of the 
Plan itself. I have gratefully acknowledged the 
handsome consideration with reference to backward 
areas but here again I want to warn, if I may, the 
Finance Minister about the new deity that is now 
going to preside over the Planning Commission and 
I only pray God that they can go on together. 

The next thing I wish to refer is that there are 
certain underlines in this Budget. For example, if we 
see, this Budget has given a wide nylon net of 
taxation affecting every sector, every shade and 
every strata of society. I am not afraid of taxation 
but taxation, rather the pattern of it or the level of it 
or the dose of it must always be growth-oriented but 
not by considerations of revenue f e r t i l i t y .  1 am 
afraid that the taxes thai liave been designed in this 
Budget arc more for revenue fertility but not for 
growth or economic advance but nevertheless, may I 
point out that this question of taxation particularly 
with regard to certain articles has become very very 
pressing and I do not know what is in the mind of 
the Finance Minister to show some concession. I am 
rather sui-prised at the Finance Minister's fancy for 
a levy of duty on soap and oil. I am reminded of a 
very funy incident that happened in the House of 
Commons. When the Labour Chancellor of the 
Exchequer at that time announced a sess on excess 
water consumption for domestic purposes, in a 
sp i r i t  ol sill abnegation, the Chancellor of the 
Cheque i told the House of Commons: 'look al roe, I 
have not taken bath for ten days." Mr. Churchill rose 
up and said: "Sir. that is why your Government is 
diretv. s t i cky  and of bad odour". I hope tbat this 
mav not In-said of this Government but I am sure. 
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SHRI BHUPESH GUPTA:   That Labour  t 
Leader should have said:     'Mr.    Churchill, having 
taken so much of bath, you have not washed off 
your sins.' 

SHRI T.   CHENGALVAROYAN:    I   was 
only referring to odour but not to sins . I only 
plead with the Finance Minister tiiat the only 
thing the poor people require is some civilised 
life and soap and oil may not be included in his 
levy and even now, if he considers the fertility of 
the Budget, if he considers the buoyancy of the 
previous revenue receipts, I have no doubt, the 
Finance Minister could take courage in his hands 
and say that the levv on these articles and maida 
would certainly be removed. 

Sir, I would only say one thing with reference to 
the underlines of this Budget, namely,  that the 
Finance Minister has been very   j clever indeed on 
this question of taxation. If we  examine  the  
direction  and   the dose of   , taxation it has been 
almost a telescoping of three years' tax effort. Now it 
is very clever on the part of the   Finance Minister 
who is proverbially clever in all these matters. This 
telescoping     of  three     years'   tax  efforts  is 
something very unusual in a Budget, a very peculiar 
type. I am particularly pleased with the severe 
onslaughts on Wealth Tax in this Budget  but  to  the  
extent  to  which  it  has gone I am sure you all 
would feel that there should he some refinement in 
the rigour that   i has  been  imposed  particularly  
with  regard to the change of value .and certain 
exemn-   ) tions with regard to that. 

A word with reference to the corporate structure 
in the taxation. There has been some criticism that 
the corporate sector has not been properlv dealt 
with. I realise that ' they should have been dealt 
with but if I examine the fundamental objective of 
the Government of India and aiso oi our nation and 
all political parties, we are obsessed with the. very 
important question of solving the problem of 
unemployment. In this delicate task and in this 
mammoth work if we can get some assistance, some 
kind of en-operation, from the corporate sector in 
regard to increasing the emplovment potential ] 
think the concession or the forgetfulness of the 
Finance Minister in regard to taxing them will pay 
suitable dividends to us. 

Another point with  regard   to the under-   I lines 
of this Budget  is  that  there has been   | some  levy  
on   the      import   of   machinery   ] with   the hope 
that the  indigenous  content   l would  be  resorted   
to   but  I  am   afraid   it   j will   defeat   its   
purpose  because  no   indus-   i trial   venture     will  
like   to  go in  for   this indigenous   content   if   it   
is   to   keep   pace   I with  the    rapid     
technological    advance in different   fields from  
different  countries.   It will   be   self-defeating  in  
its   own   purpose. Therefore Mr.   Deputy  
Chairman,      I  feel this    Budget on  the whole    
has    certainly 
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given us a different outlook and a different direction 
but if we examine the whole position of this Budget 
from any point of view I must say, Sir, that it start's 
well, it runs slow and it stops in the middle. That is 
unfortunately the dynamics of this Budget but I 
must certainly say that if we examine the Budget in 
the whole context one thing is clear that it only 
gives us a very gloomy picture of our country. Our 
earnings are dismal and meagre, our savings are 
full, our investments are poor, our taxation is 
meaningless, our levey is mischievous, employment 
is distant and progress is lethargic. And what is 
there for the glorification of the Budget except the 
Hon. Finance Minister who must  be   glorified? 

Sir,   one word  more and   I  have  done. 
SHRI BHUPESH GUPTA : And you should 

have said, our speech is a cry in the  wilderness. 
SHRI T. CHENGALVAROYAN: Sir, our people 

are great people. Year after year, Finance Minister 
after Finance Minister has been imposing burden 
after burden. Sometimes the Budget is a burden and 
sometimes it becomes a load. In this case it has 
become a load. Now I am sure, knowing the stoic 
endurance of our great people, the people for whom 
sacrifice has been the banner, for whom suffering 
has been the badge, for whom endurance has been 
the tradition, will bear this Budget as well but they 
will only bear it with the consolation and the faith of 
the great poet who  said: 

Though the mills of God grind slowly, yet  they 
grind exceedingly  small: 

Though   with   patience we  be waiting yet with   
exactness  grindeth   us all. 

 
SHRI BHUPESH GUPTA: I am glad to   find  an 

admiring  lady   in  this House. 
SHRIMATI YASHODA REDDY .Andhra 

Pradesh): That onlv shows that I am more honest 
than he is. He has not the courage   to  congratulate 
him. 

SHRI BHUPESH GUPTA: I thought that it 
would be better if the lady admired   him   before  I  
admired   him 
[THE VICE-CHAIRMAN (SHRI AKBAR ALI KUAN1 in   

the  Chairl 
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SHRI      HAMID      ALI SCHAMNAD 

(Kerala): Mr. Vice-Chairman, Sir, let me at the 
outset point out that it was only three months back 
that this Government was gjven a massive support 
by the people of our country with the hope that the 
Government would be able to remove poverty   
from      the. nation;    they   thought 

that they   would   be  able  to eradicate  illiteracy 
and     ignorance     from the    people, that   greater   
social   justice  would   be done by  the    
Government   headed    by   Shrimati Indira   Gandhi,   
But  the  Budget   presented by   the   Hon.   Shri   
Chavan   has   definitely disappointed   and     
dejected   the people of our  country. Sir,   the  
Budget  gives a  very rosy  picture   and  everybody   
is   really  very sorry   that   sucii  a  Budget   should   
be  presented  to Parliament and   the nation  as  a 
whole,   because this  Budget  would  definitely 
affect  the common man,  it would affect the belly of 
the common man. There is no doubt   about   it.   We   
find   that   no  source oi   wealih   has   been 
increased;   there   is no provision   in   the   Budget   
to   increase   the wealth or  the income of the 
common man. Instead   of   making   provisions   for   
increasing   the   source of  income  of the   common 
man,   he   has   been  asked   to  pay   more   as tax.      
No   proposal   is   there  which   would usuli   in   
giving  the largest  possible   number of  people  
gainful employment:      there is  no  provision  about 
income  which would ensure   an   adequate   
purchasing  power   jn order   to   maintain   the  
minimum  standard of  living; essential  article like  
soap,   maida and  ready-made garments  have been  
taxed. Soap   is   used  by      everybody.      In   
Kerala, even   the   very  poor people,  they may   not 
take one meal a day, but they do take one bath  a day  
because every Kcralitc gets up in   the   early   
morning,   goes   to   the  river side or wherever he 
can find a little water and   takes a  clean bath. So 
even  the smallest     man  takes  bath  in  our   
country.   But soap   has  also   been  taxed,      I   
would  say cleanliness   has   been   taxed.   
Cleanliness   is next   to godliness.   There   is also  a   
tax  on bread.  There is  an  increase in   petrol cost 
of 20  paise  per litre.   It will directly affect the   rate   
of   taxis   and   auto-rikshaws;    road transport  
would become costlier.  The effect of  all  these   
taxes alongside the  increase in railway  freight   will   
be an   increase in   the prices   of  almost   nil   the  
commodities, and this  will  add  to   the   
inflationary effect   of the Budget.   As it is  well 
known,   revenues are   spent   in   non-productive  or   
non-developmental   expenditure but   not    in    
developmental  expenditure or  in   investment  in 
Governmental   enterprics   or   in   industrial 
ventures. 

Sixtyseven per rent, of the total expenditure of the 
Government of India goes into non-developmental 
expenditure todav. The rise in non-productive 
expenditure has been much steeper in the last 
decade than in the productive expenditure. It rose 
from Rs. 291.5 crores in 1950-51 to Rs. 451.5 crores 
in 1960-61. The Budget figure for 1970-71 to Rs. 
2,159.9 crores. This expenditure would not fetch 
anv economic return. Manv wasteful expenditures 
like administrative expenditures could have been 
curtailed but the Government do not  think it fit to 
do so. 
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In the field of public sector our position is not 

very encouraging. Man)1 of our public sector 
undertakings are being run on loss. In manv 
industrial productions there is shortfall. Public 
sector lias become a drain on our economy than for 
earning some p r o f i t . 1 hat is the experience today. 
As far as agricultural production is concern d, the 
Economic Review tells us that there is increase in 
agricultural production, but to What extent? Our 
rural economy is really getting ruined. Though the 
banks have been nationalised, credit facilities have 
not been cxtencd to our farmers even today. Our 
fanners are Iving in a p i t iable  conditon. It is well 
said that an Indian agriculturist is born in debt, lives 
in debt and dies in debt. That is the position of the 
poor agriculturist  in India. 

As you all know, agricultural population forms the 
backbone of the country. But what is the real picture 
of the agriculturist today? Land reforms have been 
enacted in some States. In Kerala too land reform 
has been enforced. Section 72 of the Land Reform 
Act has been brought into force. Landlordism has 
been abolished. I am glad to say there is no 
landlordism in Kerala! There is no question of the 
landlord going to his tenant for realising rent. The 
tenant there has become the owner of the land. The 
only go for the landlord is not to go to his tenant and 
ask for any rent. His only go is to go to the Land 
Tribunal, stand in a queue and ask for relief from 
them. On the other hand, the tenant has become the 
absolute owner of the land which lit- cult-vates. But 
that alone is no solution to a deep-rooted problem 
because production cannot be increased by the Land 
Reform Act alone. Many other things have to be 
done to increase agricultural production, to boost up 
agricultural production. Science and technology' 
have to be brought to the rural areas. The farmers 
should be helped in it. Tenants who have become 
owners should be helped to use science and tech-
nology. He should be given financial aid. But that is 
not being extended. In the Budget we do not find 
any provision to help the farmer who has become 
landloard, the owner or the land in which he toils 
day and night. What is their position today? The 
position of the agriculturist is very bad. If he is to 
produce more, he should be given irrigation facilities 
which are  definitely  very  bad. 

As far as electricity is concerned, our farmers in 
the villages live in darkness. They do not have 
irrigation facilities; thev do not have electricity 
faci l i t ies :  they do not have roads in the villages. 
At the same time, VQU ask them to produce more 
There should be proper planning to see how these 
farmers  could  be helped. 

With regard to ceilings, I should like to submit  
that  it is not  enough to  have only 

a maximum ceiling. Today the ceiling law is being 
enforced; i.e. any person can own land only to this 
extent—25 acres or 30 a< res or whatever it is. 
There should be a minimum ceiling also, because 
there should be an economic holding for the farmer. 
Only it he has an economic holding, he can introluce 
scientific technology to produce more from his farm. 
What is an economic holding? It is for the exports, 
agriculturists and scientists, to find out what 
minimum holding a farmer should have so that bv 
using modern technology he can produce the 
maximum possible. So, there should be a minimum 
ceiling and no farmer should own less than that. This 
is absolutely m sary to boost up agricultural 
production in the country. What is the fun of having 
scattered lands—half an acre in one village and 
another half an acre in another village one mile 
away? It should be a compact ana so that tractors 
could be sed, new seeds could be used and 
mechanised farming could be done. I appeal to the 
Government to find out what could be an economic 
holding. For that there should be a national policy. 
New each State has its own policy. I appeal to the 
Government to adopt and implement this policy in  a  
national way. 

SHRI U. K. LAKSHMANA GOWDA: It is a 
political ceiling. It is not based on any  study. 

SHRI HAMID ALI SCHAMNAD: Another thing 
that I would like to submit is with regard to wealth-
tax. I have nothing to sav against wealth-tax. Only 
the rich people have to pay this tax. But so far as 
exemption is concerned, for the first one lakh of 
rupees there is no tax. Wealth valuing Rs. 1 lakh is 
exempted. But if the middle class people or marginal 
people have property worth even Rs. 1,02,000, then 
thev have to pav wealth-tax for the entire amount of 
Rs. 1,02,000. Is this not a hard case? I am quite sure 
he will be paving more wealth-tax than income-tax 
because if his income is calculated, he mav have to 
pay Rs. 500 as income-tax but he will be asked to 
pav as wealth-tax more than Rs. 1,000. So, Sir. I 
appeal to the Finance Minister to exempt the first 
one lakh of rupees up to the first three lakh of 
rupees. Bevond that you can include this one lakh of 
rupees also. This is absolutely necessary in the 
interest of the middle class people. Otherwise, our 
middle class society will be wiped   out. 

Then, Sir, I heard many Members speaking about 
taxing the agriculturist. What is this. Sir? Even to-day 
the agriculturist is being taxed to the maximum. In 
Kerala, for instance, an agriculturist who has got one 
acre of land has to pav land revenue, has to pay 
plantation tax and has to pay agricultural income-tax. 
If he has got on a !   agricultural     income  of  Rs.  
3.600  or more 
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annually, he has LO pay agricultural income-tax. 
Then he has to pay plantation tax; it may be 
coconut, arecanut, coffee, rubber or whatever may 
be the plantation that he has. Plantation tax has to 
be paid tor the plantation that he has. 

Then he has to pay land revenue. Why should the 
Centre also step in there and squeeze them? I£ the 
Centre does it. then, 1 am afraid, the States also will 
say they also want to impose a lax on wealth. Ac-
tually in Kerala the former Finance Minister, Mr. 
Kunju, had an idea of bringing wealth-tax. So if the 
Centre steps in like that, the Slates also will say our 
revenue is not enough, so we will have wealth-tax. 
1 would, therefore, appeal to the Finance Minister 
to reconsider some of these taxes and   liberalise   
them. 

SHRI M. N. KAUL (Nominated): Mr. Vice-
Chairman, a great deal has been said about this 
Budget and I do not wish to i over the entire ground. 
My own individual feeling is that this Budget is the 
first step to fulfil the pledges made by the Go\ em-
inent to the people of this country. There is no doubt 
about iliat. Then there is a stiff dose of taxation in 
this Budget. Thirdly,-I agree that so far as this 
particular Budget is concerned, it has not given any 
shock In the economic system. I cannot sav that it 
will make the economy buovant or it will increase 
the tempo all round. But it has left the even tenor of 
development that was in the country as it is. In that 
sense it has not given any shock to the system and 
the people as a whole, I think, have taken it as 
something which is to come in the normal course of 
events. To me the biggest thing in the whole 
economic scene is the question of prices. That is the 
vital question w h i c h  affects the entire finances of 
the c o u n t r y  and w h i c h  affects the common man. 
Now, there art three methods available to the 
Government. One is taxation, the second is loan and 
the third is inflation, or, a more respectable terni, 
deficit financing. So far as inflation is concerned, in 
ancient t i me s  it was known as debasing the 
currency. When a Government was engaged in long 
wars and could not balance its budget it resorted to 
use its position as a monopolist because tire essence 
of the matter is that under the law as it stands the 
Government is the monopolist of the legal tender and 
that position was abused in ancient times when 
Governments were short of funds. Il was the great 
economist. Keynes, who. in the 20s—i happened at 
that time to be one of his students, gave a status to 
deficit financing. He gave it a name and a status. I 
think he was the economist who said that this can be 
a potent instrument tor development. And his 
v i s i o n  proved right. I do not know where the 
developing countries would have been today if this 
method had not been given a respectable place in the 
financial sucm  ot a   country.    This   is   a 

potent weapon and it should be used because 
economic activity should not suffer for want of 
credit. That is the real basis of it. That is to say, 
credit should be available wherever it is reqircd; a 
country's development should hot suffer because 
sufficient funds cannot be raised by taxation or by 
loan. But it must be borne in mind at the same time 
tlrat it is an instrument which can be abused and 
abused to such an extent that it can break the entire 
economic system. I do not say that we have reached 
that stage. I have in my life been in Germany twice, 
both after the First World War and after the Second 
World War and I have known what a gallopping 
inflation can indeed be. Germany is not an under-
developed country. It was a great country and il 
e p i i e k h  becomes great even after economic 
collapses. After World War I, I took with me £60, 
stayed in Germany and ( m i l l e d  for two months, 
and cvervtime I found that I had more money the 
next dav because as each day passed, the ex-
c h a n g e  fell and my currency was ifi Pounds and it 
fetched more Marks and the internal prices had not  
risen, quickly in early stages. 

I mean, other countries have seen levels of 
inflation which cannot be imagined in this country. 
As a young student, I have a v iv id  impression of 
what inflation can be. Fortunately, we have not 
reached that stage and I do not think we will ever 
reach that stage. But we should always bear in mind 
the important point that has been made quite 
o f t e n ,  but it should be emphasized. Willi all the 
defects and r ising prices, look .ii I his great 
development that has taken place in the country. 
There are v i s ua l  developments like factories, 
industries and other economic ac t iv i t i e s .  Much 
of these develop incuts would not have been 
possible without deficit financing. It is deficit 
financing which made many of these developments 
possible. Of course, with deflicit financing came the 
rise in prices. Where the thing partially broke down 
was when we had to face two wars and the droughts 
in the middle sixties. The net result was, as I see it. 
that one Five Year Plan, as it were, completely 
vanished out of the picture and ii H that which has 
upset tlie balance. It is because of that that you have 
unemployed engineers today. It is because ot that 
you have all Ihese problems. The problems did not 
arise because of financial mismanagement. 
Problems arose because of the lun wars in 19(i5 and 
becaue or these droughts. They resulted in the 
.vanishing, as it of   one   whole  Plan. 

In spile of this, we have tided over our 
difficulties and we hope we will be able to do 
better. At the same time I feel that vvc shou ld  nol 
live in a world ol make b e l i e f .  Let us lace facts 
as they are. Let us fate the fad of rising pritcs. But 
what happens every ii me after a budget speech  is 
a matter of  r i t u a l .    The  Finance   Minister   
makes the 
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[%ri M. N. Haul] budget speech. After thai 
oihcials of the Finance Ministry summons the press 
representatives and sa) llcat the effect u[ the budget 
proposals on tlie prices will be marginal. We all 
know that that ritual continues tram year to year. 
Whatever may be tlie impact of the budget, as 
Keynes pointed out, rise in prices, particularly in a 
free cummin—mixed economy is primarily a tree 
economy—is accentuated by the psychology of the 
people. The psychology today is that since 
independence, prices have been continuously rising. 
Over a period they have been rising alowly. In a 
Plan if they have risen by 4 to 5 per cent, gradually 
over a period they have been absorbed by the 
economic system. But due to ven abnormal features 
in the middle sixties prices rose abnormally and 
production lagged behind and the economic system 
could not absorb it with the result that the rise in 
prices has now become rapid. Every budget, what-
ever tlie budget contained, is a signal to all those 
wha are engaged in economic ac t iv i ties to raise 
prices when- possible on one ground or another. 
That is the problem before us and I do not know 
how it is possible for a Finance Minister cffectivcK 
to control this in a free economy. Our Finance 
Minister is not an ecnomic wizard. He has not got 
authoritarian powers. He functions in a federal 
system. He has not got the total control over the 
economy. He c a n n o t  issue edicts. Our 
Constitution does not give him dictatorial powers. 
As a great statesman said, these big problems are 
always wrapped in a dilemma. 

We cannot do without deficit financing, quite a 
dose of it, and deficit finani ing has now multiplied 
because the States also ha\e developed a right, as it 
were, to leave uncovered deficits, what is called, 
overdrafts. It arose when there were Congress 
governments all over, ft started at that time and 
some wise people anticipated that it would lead to 
trouble. Now, the States have established a right, as 
it were, the same right as the Centre, to leave 
deficits uncovered and these over-drafts from the 
Reserve Bank are never likely to be repaid. Now, 
the dilemma today is that without deficit financing 
you cannot go ahead with development plans and 
von have to control prices. Prices are the basic thing 
anil it should be a dailv worry of the Finance 
Minister, the Reserve Hank and all those engaged in 
handling iln monetary svsiem as to how to control 
the rising prices which !s not entirely due to the 
budget, but which is due to the psychology, w h i c h  
has been generated amongsi those participating in 
the economic system, that prices are bound to rise 
and bound    to   rise   rapidly   and   therefore,      
we 
must anticipate them. A general increase in price is, 
what I call, anticipate)]v. that is to say, the prices have 
risen in anticipation ol certain expectations of those 
who are engaged in the economic activity. So, j what   
the  Government  has  got to  do js  to 

create confidence that it will be able to control the 
rise in prices. My Own impression is—I have been 
sudying the rise in prices in various other 
countries—that the rise in prices is not a 
phenomenon confined to India alone. In a country 
like Japan, which has a high rate of economic 
growth, the rise in prices last year was, in nspcct of 
consumer goods, 6.3 per cent and so, rise in prices 
is not something which is peculiar to India. But we 
have to make our whole effort, to concentrate our 
whole effort, on devising ways and means of tnii 
t r o l l i ng  (his rise in prices. We have somehow to 
break this v ic ious  circle which is psychological, 
that is to say, which has now got rooted in the 
psychology of the people thai prices will rise and so 
the anticipatory rise in price lakes place. On top of 
that, we are now laced with this exodus from Easl 
Benga] w h i c h  has upset the balance. So the 
Government has got to think and think haul and this 
ma i l e r  should concurrently be in their minds as to 
how to break this psychology  resulting  rising 
prices. 

Now, Sir, I want to say a word about this money, 
on income that gets into the accounts, on accounted 
money, that is to say, it is on those incomes which 
get into the books of the company., w h i c h  gets 
into the accounts of the individual. The income 
which escapes taxation—the Government has 
appointed a Committee to deal with it—and what 
we call black money is the income that is pocketed 
by individuals by companies or whoever it might be 
and this never gels into 111c accounts oi in the 
returns submitted to the Income-tax Officers. The 
highest taxation—was 93.5 per cent last vcar and it 
is 117.5 per ccni this year and people ask often how 
it is borne bv the individual. It is home by the 
individuals who are very honest men. In lire case of 
'unaccounted money' such Income escapes taxation, 
that is 100 per cent income is the income of the 
i n d i v i d u a l .  Now, that is a phenomenon which is 
familiar. You go to any bank and talk to the 
Manager for balf-an-hour and he will give von the 
picture as to how the system is operating. I was 
l a l k i n g  to one of the Managers of the 
Nationalised banks and he savs. "We know it". I 
asked, "How* does this work and why people do 
it?" He said, "The truth of the matter is that the 
sense of patriotism amongsi i n d i v i d u a l s  is not so 
high, that they would earn big incomes and  part 
with 97.8  per cent." 

I know ii from persons belonging to various 
professions. One of them told me a [en years ago, 
when I v\as on an inquiry committee, thai a| a 
certain point he just slops working and he goes 
abroad ami lake:, a holiday because, he said it is not 
worthwhile. Human nature, selfish as it is, has 
devised wavs and means of evading high laves. We 
all know thai die tax-dodger is always ahead of the 
revenue. 
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Let me analyse it. How docs the black market 
survive? It survives because amongst the fraternity 
of chose who have combined in rob the State of the 
revenue, the 80 called code of honour is high. rhere 
ate no stamped documents, no litigation, no suits, all 
disputes are set t led.bv arbitrators and everything 
is quickly done, and so on. Within that sphere, black 
sphere, the so-called code of morals is high. I am 
not theorizing; I have heard it from many people. 
The Bank Managers of the nationalised institutions 
say that it is happening. It will be extremely dillicult 
for the Government to penetrate into this field and 
they ,<HEuos.iad { -panaris *tau ^eo.tq oi ioS ami 
have advocated in a number of speeches— and 1 
will go on advocating—that I do not believe in 
taxing the net wealth of com parties, that is to say, 
to take the gross in-come and permit deductions. 
Each deduction gives occasion lor some fiaud on the 
revenue. I believe—as some economist-, have 
urged—that there should be a low tax on the gross 
income. I have calculated and I see that a low tax on 
gross income will bring in larger revenues to the 
Government than a higher rate of taxation on the net 
income. 

There is another point, and I have done. So far as 
the private enterprise or private sector is concerned, 
I think we have to examine the financial aspect. 
What is this private sector todav? Where does its 
money come from? The bulk of the money is pro-
uder! by the Government, bv the financial 
institutions. About 50 to 60 per cent or more of the 
resources of the private enterprises come from these 
sources. About 20 percent comes from those who 
subscribe to the capital. A very small percentages 
comes from those people who manage the industry. 
So it is high time that the Government knows 
concurrently what is happening. I am a believer in 
Concurrent Audit. For instance, the other day the 
Finance Minister was saying, "For under-invoicing 
and over-invoicing we are appointing a committee". 
The evil is there. So what I say is that it is the dntv 
of the Government to investigate the matter before 
the evil has got deep down. T want an audit system 
which can X-ray the position concurrently. There 
should be concurrent audit and the Government 
should know the position concurrently. We must 
know concurrently what is happening in the private 
sector so that remedial actions can be taken, not that 
action be taken when the evil has got deep and 
becomes difficult to tackle. 

THE  VICE-CHAIRMAN   (SHRI AKBAR ALI 
KHAN):   Shri  Balram Das. 
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THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN): The House stands adjourned till 11 A.M.  
tommoirow. 

The House then adjourned at two 
minutes past six of the clock till eleven £ 
the clock on Thursday, the 10th June,  
1971. 
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